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PREFACE ' . 

1. The Brochure gives brief information about the work done by 
--the following Committees of the Haryana Vidhan Sabha during the year 

‘1980-81 — . = 

’ 1. Public Accounts Committee ; 

2. Committee on Public Undertakings; 

| 3. Committee on Estimates; 

‘Tribes; 
- 

=4 4. Committee on the Welfare of Scheduled Castes and Scheduled 

- 1 A . E 

) Committee:on Government Assurances; 
Y 

3 

5 

6. Committee on Subordinate Legislation; 

7 Committee on Privileges; (कि 

} 8. Business Advisory Committee i . 
1 X 
{9 Rules Committee; Avtesrion Ne o है 
दी व 5 - D. ta.. T 

् 10. House Commiittee; ) s ot नलन्नाना नव ! . . o Fh;a_“._"__._ ) 
11, _ Library Committee; and N /f - कला थक है 

न, Commiittee on Petitions.. 

The Rules Commiitee was also constituted but thisCommittec did 
not hold any meeting during the period under Review. However, only 

[ a list of members of .this Committee has: been given. ना - न 

At 

. Chandigarh RAJ KRISHAN 
- The 22nd August, 1981, . Secretary: 

Y 

पी - 
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Public Accounts Committee 

1. The Committee: consisted of nine members of the Haryana 
Vidhan Sabha, who were elected एप the 1300. March, 1980 by the Sabha 
from amongst its members according to the principle of proportional 
representation by means of single transferable vote. Shri Shamsher 
Singh, a member of the Commifttee was appointed by the Speaker to 
be the Chairman of the Committee. 

2. The Commitiee held a total number of 63 meetings during the 
pericd under review. The names of the members and the number of 
meetings attended by each one of them are shown in the following 
‘table पा 

Sr. Name of the member . Number of 
No. ' meetings attended 

*1, छापा Shamsher Singh 41 

2. Shri Baldev Tayal 23 

*3,  Shri Harswarup Bura 55 

4, Shri Lehri Singh . ) 35 

क5. Shri Mange Ram Gupta 45 

6. Shri Sant Kanwar 50 

7. Shri Sukh Dev Singh . 53 

8. Smt. Sushma Swaraj 32 

9. अप साध Singh ः ) ) 53 

*Resigned from the memb'e_rship of the Committee w.e.f. 14-1-198i 
on their appointment as Ministers. 

*Appointed as Chairman w.e.f. 3-2-1981 for the remaining period 
of the year 1980-81, in place of Shri, Shamsher Singh. 

Accounts Examined 

3, The Committee examined the Appropriation Accounts{Finance 
Accounts of the Government of Haryana for the year 1977-78 the Report 
(Revenue Receipts) of the Comptroller and Auditor General of India 
for the year 1975-76 excluding the paragraphs relating to Corporationsf 
Boards. The Committee also examined the Report (Civil) of घाट 
Comptroller and Auditor General of India for the year 1976-77 in so 
far as it related to the Public Health, Public Works (Buildings & Roads) 
and ITrrigation Departinents and Supplementary Report (Civil) of the 
Comptroller & Auditor General of India for the year 1975-76.



2 

Meetings held and Business transacted 

+ 4, The dates of meetings, the number of members present and the 
business transacted at.each.meeting are given below. पा 
_*'_ ¢ . - A 

Sr. Date of meeting Number of Business transacted 
No. members 

present 

1. 23rd April, 1950 - 6 :  The Secretary, Haryana Vidhan Sabha and 
) the Accoontant General, Haryana explained 

the scope and functions of the. Committee.to 
N the members, 

2.. -15 May, 1980 8 Oral examination of the representatives of the 
- B Excise & Taxation Department in respect 

of paragraphs : 1.8, 2.2, 2.3 and 2.4 of 
the Report of the Comptroller and -Auditor 
General of India for the year 1975-76 
(Revenue Receipt), 

3. हावी May, 1930 6 Oral examination of the representatives of 
the Excise &. Taxation Depariment in res- 
pect of “paragraphs : 2.5, 2.6(i), 2.16 
2.6(ii), 2.7, 2.8,2.9, 2,10 & 2.11 of the 
Report of the Comptroller and Auditor 

. General of India for the year 1975.76 
(Revenue Receipt.) 

4. या May, 198¢ 6 Oral examination of the representatives of 
ही - the. Excise & Taxation Department in 

respect of paragraphs + 2,12, 2,13, 2.14 & 
2.15 of the Report of the Comptroller & 
Auditor General of India for the year 
1975-76 (Revenue Receipt). 

5. 15th May, 1980 7 Scrutiny of replies received from the 
Government in regard to the impiementation 
of observations/recommendations contained 
in paragraphs 10 and 19 of the .6th "Report 

1 . of the Public Accounts 'Commitiee of the 
d Haryana Vidhan Sabha 

6. 16th May, 1951 7 Scrutiny, of replies received from the 
. . ¥ Government in regard to the implementation 

of observationsfrecommendations contained 
in the following paragraphs of the various 
Reports of the Pablic Accounts Committee 
of the Haryana ‘Vighan Sabha :— 

Paragraphs - Reports 

, : L '22.836 " 6th 
न - - . 8 Tth ~ 

- + % . P - . 1 

7. 21st May, 1980 . - 7 Oral examination of the representatives of 
ol - © . .the Excise & Taxation Department in respect 

. of paragraphs 4:1.2, 4.1.7,'4.1.84.1.9, 
R .. - 16, 4.1.11,-4.2, 4.3, and 4.4 of the 

T, re Report ‘of« the €omptroller and -Auditor 
f General of India for the vear 1975-76 

. {Revenue Reccipts) 

8. 22nd May, 1980 7 Serutiny of replies received from the Govt 
. in regard to the implementation of obser- 

vationsfrecommendations contained in the 



Sr. Date of 'meeting 
No. 

Number of 
members 
ptesent 

Business transacted 

9. 27th May, 1930 

10, 5th]} une, 1980 

* 

11. &th June, 1980 

12. 12th June, 1980 

3 

following paragraphs of the various Reports 
of the Public Accounts Committee of फिट 
Haryana Vidhan Sabha (— 

Paragraphs Reports 

37 & 4 6th 
5,34 & 36 7th 

Scrutiny of replies received from the Gowt., 
in regard to the implementation of obser- 
vationsfrecommendations  contained in 
paragraphs : 10, 12, 14, 16 and 17 of the 
7th Report of the Public Accounts Com- 
mittee of the Haryana Vidhan Sabha. 

Scrutiny of replies recéived from the Govt., 
in regard to the implementation of obser- 
vationsfrecommendations contained. in 
paragraphs : 30, 32, 33 of the 7ih Report 
of the Public Accounts Committce of the 
Haryana Vidhan Sabha. 

1. Scrutiny of replies roceived from the 
Government in  regard to the imple- 
mentation of observalions/recommen- 
dations contained in the following para- 
graphs of फट various Reports ए the 
Public Accounts Committee of the 
Haryana Vidhan Sabha 

Paragraphs Reports 

s 7th 
7 . दि 

8 10th 

2. Consideration  of  communications 
received from different departments on 
various subjects. 

. Consideration of communications re- 
ceived frem different Departments on 
varioys subjects. 

(%
] . Scrutiny of replies received from फिट 

Government in regard to the imple- 
mentation of observations/recommen- 
dations contained in the following para- 
graphs of the various Reports of पीट 
Public Accounts Committee of the 
Haryana Vidhan Sabha, 

Paragraphs Reports 

S5and 9 9th 

10 10th



Sr.  ‘Date of meeting Number of Business transacted 
No. . members - 

present 

13. 13th June, 1980 7 Scrutiny of replies received from the Govt,, 

. - in regard 10 the implementation of obser- 
vationsfrecommendations contained in the 
following paragraphs of varions Reports 
of the Public Accounts Committee एव the - 
‘Haryana Vidhan Sabha. नि 

Paragraphs Reports 

R ‘ 25 9th 

व 5.and 9 10th 
.o . 2 . - o 

'14, 15th June, 1980 7 - Oral examination of the representatives of 
the Revenue Department in respect of para- 

e ३... . P graphs 3 5.2, 5.3, and 5.4 of the Report of 

. .o . the Comptroller and Auditor General of 
Tndia for the year 1975-76 (Revenue Re- 
ceipt). . _ 

) g . o 

15. 20th June, 1980 . 8 1. Oral examination of the representatives o 

. i न R of Transpor{ Depariment in respect of 3 ‘d' 

P i - paragraphs : 3,2, 3.3, 3.4, 3.5, 3.6, - 

PR . 3.7 and 3.8 of the Report of the (एन. 7 

£ - ptroller and Auditor General of India | 
¢ for the year 1975-76 (Revenuc Re- 

ceipt). 

2. The Commitiee framed the questhion- . 

' - naires on the Appropriation Accounts - 
of the Haryana Government for the | 

. year 1977-78 in respect of the following 
. Depariments :— - 

.+ 1. P:-W.D. (Public Health) - 

. T . 2. Town & Country Plapning 

3. Urban Estate 1 

- - 4. Social Welfare T 

] 5. Food & Suppliés 

, i . 6. P.W.D. (Irtigation) 

. 7. Agriculture. 

. - 8. Animal Husbandry 

- ’ ' 9. Panchayats 

10. Cooperation 

11. Transport 

12, Finance 

13. Development 

14, General Administration  (Raj 
Bhawan) 
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] 
No. 

Date of meeting, M"‘Numm" of 
maembers 
present 

Buisiness transacted न 

17. 

18, 

अत July, 1980 

प्र
, 

१ 

17th July, 1980 

- 

.4 

“15. Police 
| o 

'16. Inspector General’ of registration 

17. Revenue 

18, Printing & Stationery 

19. Lotteries’ ः 

20. PW.D. (B &R) 

21. Education 

“22. Medical & Public Health 

The Committee passed .condolence resolu- 
tions टन 

() on the sad and sudden demise of 
,  Shri SBanfay Gandhi, Member of Par« 

liament; and- 

ही) on the sad demise of Shri V.V, Giri 
former president of India and there- 
after the meeting of the Committes 
was adjpurned without transacting 
any business as a mark of respect to 
the departed leaders. 

. ¢ ¢ 
1, Scrutiny of replies received frcm the 

Govt., I regard to the implementation 
of observations/recommendatiors con- 
tained in paragraphs : 14 and 15 of the 
10th Report of the Public' Accounts 
Committee of Haryana Vidhan Sabha 

2, The Committee held discussion with the 
lic Accounts Commitiee of the 

Arunachal Pradesh Legislative Assembly 
on matters of common interest. : 

1. Scrutiny of replies received from the 
Govt.,, in regard to the implemen- 
tation of observations/recommendations 
contained in pardagraphs 16 and 17 of the 
7th Report of the Public Accounts 
Committee of Haryana Vidhan Sabha 

2. Scrutiny of replies received from पाए 
Chief Electrical Inspector, Haryana 
and Lotteries Department, Haryana 
relating to -the Report of the Comp- 
troller. and Auditer General of Imdia 
for the year 1975-76 (Revenuc Receipt) 
and decided to orally examine these . ~ 
Departments on' the 24th July, 1980 

3. The .Committee tentatively decided to 
undertake a tour of Gujarat, Maha- 
rashtra ‘and Karnataka States with 
effect from 15-9-1980.



Sr. Date of meeting 
No. . 

Busi_ness". transacted 

19. 24th July, 1980 
1 

1A 

20. 25th July, 1980 

21. 3lst July, 1980- 

s
 

1. Oral examination of the representatives 
of Lotteries Department in respect .of 
paragraph : 5.7 of the Report of the 
Comptroller and Auditor General of 
India लिए the year 1975-76 (Revenue 
Receipt) 

' 

2. Oral examination of the represeritatives 
of the Chief Electrical Inspector Haryana 
(Power Department) in respect of para- 
-graphs : 5.6 of the Report एव the. Com- 
ptroller and Awditor General of India 
for the year: 1975-76 (Revenue Re- 
celpt) 

Scrutiny. of replies receivéd from the Govern- 
ment insregard to the implementation of 
observationsfre;commendations contained in 
the following paragraphs of various Reports 
of the Public Accounts Committee of the 
“Haryana Vidhan Sabha :—. 

Paragraphs Reports 

13 .. 10th 

, 14, 15 & 16 110: 
1 

1. Consideration of cOmmupications re- 
ceived from different departments on 
various subjects 

2, The Committee decided to postpone the 
serutiny of the replizs received from the 
Government in respect of  following 
paragraphs of various Reports of the 
Public Accounts Comimittee of Haryana 
Vidhan Sabha : 

Paragraphs Reports’ 

.16 * "10 
18,22, 23, 24 & 25 - 11th 

13 

3. The -Committee framed the question- 
naires on the Finance Accounts of the 
Haryana Government for the year 
1977--78  relating to the following 
D_ep'artments दा 

* 1. Industries 
2. Revenue 
3. Lerigation S 
4, Edu-ation 
5. Housing 
6. Cooperation 
7. Social Wel - (Welfare  of 

Scheduled "Castes & .Scheduled 
Tribes) 

8. Sactal Welfare 
9. Terigation & Power (H.S.E.B.) 

10. Medical & Health 
11. Local Self Govt 

i
l
 

L
 



Business transacted oo Sr. * Datc of meeting ~ Number of 
- Ne. ' ¥ memkers 

present 

7_‘//?.“-“-1.' - 

L] 

गज 

उठ. st पट्टा, "| 980 8 

1 T 
A : P 

23. 7th August, 1980 "6 

| E o - Lo - 
| 

Pl 

- b I 9 

v oA 4 

a 

८... 24 हुए August, 1980 * g 

1 - . 

' 25, l4th August, 1980 " g - 

o . . ' A" - 

T है 1 . _ s . . L 
. o 

a4 ' 
- e Tt - 

26. ठंड August, 1980 8 
. b e प 

12. Panchayats;and 
13. Local Department 

The Committee also framed the - question- 
naires on the Supplementary Report' of the 
Lomptroller and Auditor General of India 
for the year 1975-76 .relating to Irrigation 
Department. 

1. Scrutiny of replies received from the 
* Government in_regard to the imple- 
mentation of -¢bservations/recommen- 
dations cohtained in paragraphs : 35, 
36, 37 and 38 of the 11th Report of 
the Public Accounts Cemmittee of 
Haryana Vidhan Sabha. 

2. The Committee. framed the question- 
" naires एव. the Report of the Comptroller . 
. and Auditor General of India for the 

year 1976-77 (Civil) relating to Public 
Health Deptt. S 

1. The Committee decided to undertake a 
study tour of ,Karnataka, Goa  and 
Gujarat States from: the first week of 
Movember, 1980 instead of in the 
month of Septembzr, 1980 as decided 
earlier. 

2. Scrutiny of replies Teceived from the 
Govt., in regard_to the implemertation, 
of observationsfrecommendations con-- 
tained in paragraphs : 30, 31, 32 & 33 
of the 1110 Report of ‘the Public Ac- 
counts Committee of Haryana Vichan 
Sabha. 

Scrutiny of replies received from the 
Goveriment, in regrard to the implemen- 
tation of observationsfrecommendations 
contained in paragraphs : 8, 13(bj, 13(c), 
27 and 28 of the 11th Report of the Public. 
Accounts Committee’ of Haryana Vidhan 
Sabha. 

Scrutiny of replies received from the 
Government in regard to- the implemen- 
tation of observationsfrecommendations 
contained कं the following paragraphs' of 
various reports of the Public Accounts Com- 
mittee of Haryana Vidhan Sabha : 

* Paragraphs, s Reports =~ 

- , ' -+ 10th 
Lo : . ; 

18,22, 28, 24(a & b) 11th 
and 25 

‘1. ‘Serutiny. of replies received from ther 
i Government in tegard to the imple- 

s mentation of observationsfrecornmen- 
dations' contained in  the following
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छा, Date of Meeting 
No. 

No. of 
Members 
present 

Bus’ines's transacted . 

. 

27, 28th August, 1950 

28, 29th August, 1980 

29. 4th September, 1980 

30. Sth September, 1980+ 

5 

paragraphs of 'varioius Reports of the 
Public Accounts Committee of Haryana 
Vidhan Sabha : 

Patagraphs o Reports 

16 and'17 Fth 

34 11th 

2, After discussion with the representatives 
of the- Finance Department the Com- 
mittee decided to revert to the previous 
practice of sending notices of meetings 
of the Committee relating fo 
implementation of observationsfrecom- 
mendations contained in their Reports. 

Oral examination of the representatives of 
the following Departments relating to पड 
Appropriation Accounts of the Haryana 
Government for the year 1977-78 : 

Departments Grant Nos. 

Irrigation . 15 

Medica! & Public Health  ° 10 

'Town. & Couritry Planning 
and Urban Estatcs 11 

Oral examination of the representatives .of 
the following departments relating to  the 
Appropriation Acconnts of the Haryana 
Government for the year 1977-78 : 

Departments | Grant Nos, 

Social Welfare & Education 13 
Food & Supplies 14 

Agriculture ' 17 

Oral examination of the representatives of 
the following Departments relating to 08 
Appropriation Accounts of the Haryana 
Government for the vear 1977-78 : 

Departments =Grant Nos. 

Panchayats 21 

Finance 25 

Oral examination of the representatives of 
the following Dzsar ments relating to the 
Appropriation A counts of the - Haryana 
Government for the year 1977.78 ; 

i 

Depariments - . Giant Nos. 

Police 3 “ 

Animal Husbandry 18 
Cooperation 2 

-
 

-
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Sr.  Date of meeting Number of 
Members 

Present T 

Business transacted 5, .. | . ; 

1 रु e + 

A 

1 

31. 120 September, 1980 

32, 18th September, 1930 

33, 25th Seplember, 1980 

= 

का यू. "व e 

35.  फापएलफाएटा, 1980 = v 

34. 3rd Qciober, 1980 

5 

g 

7 

Oral examination of thé representatives of 
the following Department: relating to  the 

* Apprepriation: Accounts of * the  Haryana 
Government for the year 1977-78 

Grant Nos. 

PWD.(B&R} *© - ™ g - 

! 9 

Departments 

Education 

Oral examipation of the representatives of 
‘the following Departments relating to  the 
Appropriation Accounts of the Harvana 
Government for the year 1977-78 ) N 

4 F i 

Grant Nos. Departments 

G'.c_ner__a__] Administration ul 

Medical & Public Health 10 

7 1. Scrutiny of replies reccived from the 
Govt.. In regard to the implementation 
of observations/recommendations con- 
fained in paragraph 35 of the Tlth 
*Report of the Public Accounts Com- 
mittce of the Haryana Vidhan Sabha. 

2. The Committeeheld, discyssion, with. 
the Public Accounts Committee of 
Kerala Legislative Assembly on mat- 
ters एव common interest 

- 1. Oral cxamination of the represeniatives 
एवं the Trrigation Depariment in resnec 
of paragraphs 1.1 to 1,5, 2.2 2.4 
3.4.1, 10 3.4.4,3.5 3.5.] t0 3.5.3 
4t07, 7.1 t07.3 731,10 7.23 
7.4, 9.2, 9.3, 10, 10,1, to 10,5, 11, 
11.1, 11.2 and 12 of the Supplemen- 
tary Report of the Comptroller: and 
lgAudltor Gereral of India for the year 

i, पी न 3 लि 

2. The Commitiee decided 10 underiake 
5, an on the spot study of Pandoh 

Sundernagar, Satappar, Bhakra Nangal 
“ and Ropar Head Works खा उठा & 

17th October; 1980 and  Tajewala 
< s~ Head Werks: on” 24tk Offober? 1980 

* It was also decided 10 undertake on the 
spot study of Pongdam, Harcke, 

ः : +  Madhopur and Ferozpur Head work * 
on the dates to. be decided la'ter on 

A . 

. Scrutiny of maierial received from the 
Government in regard to the implementation 
of observations/recommendations contained 
in paragraph 19 of the 6th Report of the 
Public Accounts Committer: of the Haryana 
Yidhan Sabha 

R 

/
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x s ot 1 ८ 
Sr. Date of meeting  Number of  Business (सा sacted ' 
Ne.. Members ' 

हि , Prescat 

. . \ i 

36,, 10th Octoher, 1980 7 Scrutiny of replies received from the Irgi- 
. _gation Department in respect of फिट Sup- 

‘nlementary Report of the Comptroller & 
Aunditor General of India for the year 
1975-76 

37. 16th October; 1980 5. The Committee visited Salappar. Pandoh 

'38.. 17th Qctober, 1980 

39, 24th QOctober, 1980 
= 

40. 30th October, 1980 

4. 6th November, 1980 

42, 13th November, 1980 

43. 26th November, 1930 
a * 

44, 29th  November, 1980 

45, 2nd December, 1980 

i v 

46. 8th December, 1980 

Sundernagar, Bhakra Nangal .and Ropar 
5., Head Works far an oa the spot study 

4 The Committec visiicd Tajewala Iead 
. . Works and' Hathni Kund area for an on spot 

sluldy 

¥ £l 

8 । Scrutiny of material. received from the 
Public Health Department in respect of 
paragraphs : 4.3, 4.10, 4_11, 4.12, 5.1, 
'5.2, 5.3, 5.4, 5.5 of पीट Report of the 
Comptroller and Auditor Geperal of India 
‘for the year 1976-77 (Civil), 

nation of the Irrigation Department as the 
. departmental representatives could not 

appear before the Committee. The Com- 
mittee then adjourned without transacted 
any business. 

7 1. The Committee postponed the oral 
examination of Public Health Depart- 
ment as the Commissioner & Secretary 
to Government, Haryana, Public 
Health was unable' to appear before 
them because of his being on (ऐसा, 

‘2, The Committee framed the question- 
naire in respect of Irigation and 
PW.D, (B R) appearing in the 
Report of the Comptroller and 
Auditor General of India for the year 
1976-77, 

5 The Committee framed the questionnaire at 
Haryana Bhawan, New Delhi for discussion 
with the Public Accounts Committees of 
Karnataka, Gra-Diu & Daman and Gujarat 
State Legislative Assemblies during their 
‘tour to those States, १, 

3 Meeting with the Chaicman of फिट Public 
Accounts Commiltee of Karnataka Legis- 
Intive Assembly to discuss matters छा 
commaon interest 

3 Meeting with Secretary, Goa-Diu  and 
Daman Legislative Assembly on. matters of 
cpnunon merest. 

2 Meeting with the Public  Accounts Com- 
mittee of Gujarat Legislative Assembly to 
‘exchange views on  matters of common 
nlerest 

R The Committee postponed the oral exami-- 

i 

ह
ज
 ७,
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Sr. Date of m'ecting Number of  Business transacted एव £ 
No. " Members री 

present r 

47, ‘10th-December, 1980 -+ 4 i ,Th_‘e Committee reviewed the discussion held 
. with the Public Accounts Commitiee of 

Karpataka, Goa-Diuy & Daman Grjarat Ogfian 
- ' Legislative  Assemblies. The mmittee 

also discussed in detail the pr ure of 
. recording of proceedings during oral exami- 

naticn of the Departmental representatives. 
. The questions of providing the office accom- 

roan ' “modation and staff for the Chairman of the 
Committee were also discussed. 

48. 2d4th December, 1980 -0 Scrutiny of additional material received: 
. . - from the Excise & Taxation Department 

. * ० relating to certain paras of the Report ए the 
" . Compiroller & Auditor General of India 

o N v for the year 1975-76 (Revenue Receipt), 
¥ 1 . - 

49. st January, 1981 9 Oral examination of the representatives of 
’ 4 the P.W.D. (Irrigation)in respect of various 

: paragraphs of the Supplementary Report of 
1 the Comptroller and~ Auditor General of 

. 't T India लि the year 1975-16. 
.. 1 . . . . 

50. 2nd January, 1981 7 Resumption of oral examination of पीट 
. P.W.D. {Irrigation) in respect of various 

paragraphs left over from पाए meeting of 
Y the Committee held on 1-1-1981., | * 

. i ‘. - - 
51, 8th Januaiy, 1981 | 8 Scerutiny of replies received from  the 

. 1 Government in regard (0 the implementation 
) - of .observations/recommendations contained 

in following paragraphs of various reports 
of the Public Accounts Committee .of the. 

1 Haryana Vidhan Sabha : 

-
 

' Paragraphs Reports’ 

' 44 & 45 Sth 

S ) 22 61h 

52, 9th January, 1981 g Scrutiny of replies received from the Govt.. 
. in regard (0. the implementation एव obser- 

vationsfrecommendations contained in फिट 
sfollowing paragraphs of various Reporis 
of the Public’ Accounts Cominittee of 

नि - Haryana Vidhan Sabha, भी 

Paragraphs Reports 

हि & 10 3rd 

ही T - ' पी 

53, 15th Ja__n‘u_ary', 19381 की 4 Oral examination of the representatives of 
. . - the P.W.D). (Public Health) jn respect of 

' : paragraphs : 4.9, 4,10 and 4,11 -of the 
न -Report of the Comptroller and Auditor 

General of India for, पीट year 1976-77 
. . ) feivil). Y ः ] 

o oo 

54. 16th January, 1981 | 4" Ora! examination of the representatives of 
R + +« the PW.D. (Public Health) in respect of 

paragraphs : 4,82, 5.1 & 5.5 of the Report 

N
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5... Date of mceting . Numberof: =~ -~ Business Transacted o 
No. members - 

present B 

of the Comptroller and Auditor General of’ 

थे India for the year 1976-77 (Civil). 

35 2200 January, 1981 3 Oral examination of the representativesof 

: the Excise & Taxation Depariment in 

: respect of paragraphs ; 1,8,2,3 %‘iii), 2.4, 

2.5,2,6(1), 2.16,2.7 and 2,13 of the report 

. of  the Comtraller and Auditor General 

of India for पीट year 1975-76 (Revenue 
Receipt). ः 

गा 

56. 23rd January, 1981 4 Scrutiny of reports submiled by the Sab- 

! Committce consituted to examine the repiy 

received from the co-operation Department/ 

1 , Haryana Khadi and villogeIndustrics Board 

- . "im respect of pata 16 of the ता Report of 

the Public Accounts Committes of the’ 

Haryana Vidhan Sabha relating to installas 

कि - ‘tion of Gobat Gas plants, ही 

57. 29th January, 1981 5. Oral examination of the representatives of 
the P.W.D (B & R} Branch in respect of 

paragraph 4.6 of the Report of the camp- 

troller and Auditor General of 1ndia for the 

! ' year 1976-77 (Civil). * 

I - 
- 

58. '30th January 1981 न. 4 ° Oral examination of the representatives of 
. the P.WD, (B&R) in respect of 

दी - paragraphs 4.8, 5.1, 5.3, 54 & 5.5.0f the 

\ ) Report of the Comptroller. and_ Auditor 

“ ' General of lndia for the year-1976.77 (Civii). 

59. 6th: February, 1981 5 Oral examination of the representatives of 
' the Irripation Department in respect of 

paragraphs : 41 & 4.2 of the Repont of 

the Comptroller and Auditor General of 
India for ihe year 1976-77 (CiviD. 

60, 20th February, 1981 5 The Committee drafted a part of their 1701 
Report on फिट Appropriation Accounts/ 

Finance Accounts of the Haryana Govern- 

! . ., ment for the year 1977-78 and the Repori 

. ’ - of the Comptroller and Auditor General of 

दर : India for the year 1975-76 (Revenue Re- 
ceipt).. 

Gl. 26th February, 1981 4 Oral ¢xamination of the representatives of 

the Irrigation Depariment in respect of 

paragraph 4.3 of the Report of the Comp- 
troller and Auditor General of India for the. 

year 1976-77 (Civil). 

62, 27h February, 1981 4 Oral examination एवं the representalives of 
the Irrigation Depariment in respect of 

. LT . paragraphs : 4.4, 4.5, 5.1, 5.2, 53, and 

oo b £4 of the Report of the Comptroller and 

- . Auditer General of India for the year 

e - 17 : 1976-77 (Civil). 
E . 

63. Sth March, 1981 6 The Committee drafted and finalized 

.. . their 17th-  Report , on the approp- 2 

. riation  AccountsfFinance = Accounts  of 

v , . i लि the Haryana Governmeni for  the yedr 

* ’ ) 1977-78 and the Repott of the Comp- 

[ 

- 
Y
,
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Sr.  Date of meeting Number of Business transacted 
No. . Members 

. present 

trofler and Auditor General of India 
for the year 1975-76¢ (Revenue Re- 
ceipt) and the Supplementary Repott 

vof the Comptroller and  Auditor 
General of India for the year 1975-76 
(Civily. 

2. The Committee framéd the question- 
naire on the Report of the Comp- 
troller and Auditor General of India 
for the year 1976-77 (Civil) in respect 
of following Departments :— 

1. Development & Panchayats 

2, Medical & Health 

3. Labour & Employment 
4 . Animal Husbandry (Haryana Ve- 

ternity Instilute) L 

5. Lotteries 

6. BEducation 

7. Transport 

8 . Food & Supplies (Reserve  Food 
Scheme) 

9, Co-operation 

Mcetingfls held at places other than Chandigarh 

The Committee held meetings at places outside Chandigarh as per 
detailes given below पा 

{i) Sunder Na‘gar, Pandhoh 16th & 17th October, 1980 for 
Salappar, Bhakra Nangal an on the spot study. (two days) 
and Ropar- Headworks _ 

(i) Tajewaia Head Works & 24th ‘October, 1980 for an on 
Hathni Kund area the spot study. (one day) 

(iii) New Delhi ) 26th November, 1980 and [0th 
December, 1980 (two days) 

(iv) Mysore, Panaji and 29th November, 1980, 2nd 
Gandhi Nagar December, 1980 and  8th 

December, 1980 (three meetings) 

Report presented 

6. Under Rule 223 of the Rules of Procedure and conduct of 
Business in the Haryana Legislative Assembly, the 17th Report of the 
Public Accounts Committee on the Appropriation Accounts/Finance 
Accounts of पट Haryana Government for the year 1977-78; the Report 
(Revenue Receipt) of the Comptroller and Auditor General of India for 
the year 1975-76 and the Supplementary Report (Civil) of the Comp- 
troller and Auditor General of India लि the year 1975-76 was presgnted 
to the House on the 25th March, 1981.
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Proceedings 

7. A record of the proceedings of the meeting of the Committee has been kept उप the Haryana Vidhan Sabha for reference. 

Yisits of the P-ublic Accounts Committee of other States 

‘8. The Committee met in the Committee Room of the Haryana Vidhan Sabha Secretariat and discussed matters of common interest with the Public Accounts Committees of Arunachal Pradesh and Kerala Legislative Assemblies on 3rd July, 1980 and 25th September, 1980 respectively. ' 

Committee on' Public Undertakings 

1. The Committee consisted of nine Members of the Haryapa Vidhan Sabha, who were elected by the House on. the 13th March, 1980, according to the principle of proportional representation by means of single transferable vote, Shri Sumer Chand Bhatt was appointed by the Speaker as Chairman of the Committes. 

2. The names of Members of the Committes are given below — Column 3 shows.the number of meetings attended by each of them out of the total number of 90 meetings held during the period under review :— 

Sr. Name o_——_—F__¥____~—_—*———_—'f 
Members No. of meetings No. - . eended attended 

1. - Shri Sumer Chand Bhatt d 84 

2. Shri Bhalle Ram ‘ '83 

3. Shri Birinder Singh < 76 
4, Shri Deep Chand Bhatia 62 

5. Shri Ganga Ram 
74 

6. Master J‘ogi Ram 
35 

*7. Shri Ram Kishan | | 71 

8. Shri Ram Lal Wadhwa ‘ - . T8 

. 9. Ch Ude डी Dalal = 72 

*Resigned with effect from 14th January, 1981. ) 

1
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_ 3. The dates: of meetings, the number of Members present and 
_the business transacted at each meeting are given below :— ' 

No. 
Sr. Date of meeting, Number of Business transacted 

Members 
present 

. 1 2 © 3 7 1 2 s i कलि 
i - वर ! 

1. 23-4-1980 

2, 30-4-1980 

T3 

5.. 8-5-80 

LY 

et 

9 (i) The .Seclretary explained the scope and 
functions of the Committee to पद 
Members. 

हो) Chalking out futere programme. 

9 ‘The Committee framed the guestionnaire 
on the material supplied by the Haryana 
State Small Industrics & Export Corpo- 
ration. 

9 ' () The Comidhittee decided to inspect the 
various projects set up by the Haryana 
Staté Small Industries &  Export 
Corporation at various stations ont of 
Chandigarh. ) . 

(i) Framed certain points for discussion 
“with the representatives of -Haryana 
State Small Industries &  Export 
Corporation in the light of the 
proceedings dated 19-7-79. 

(i) ‘The Committee. appointed the Sub- 
Committees namelv, Implementation 
Committee and Draft Committee. 

9 () The Committee passed condolence 
resulation in respect of death of the 
mother of Ch. Ude Singh Dalal, 
M.L.A. _ 

(i) The Committee decided to visit the 

Raw material depots of Haryana 

s State Small Industries & Export Cor- 

poration at Ambala City, Haryana 
Emporium, Ambala Cantt. Leather 
-goods and raw depots etc. . 

एव) The' Committee decided to have a 
brief resume of all projects which the 

Compnittec  would like to inspect 
during tour. 

पंच The Committee decided tha? the ques- 

tionnaire being framed by Lok Sabha 

and of other State Legislatures for 

obtaining material from respective. 

Public  Undertakings for  general 

N scrutiny by the Committee, be asked 

3 for. 

8. Oral examination of the representatives of 

Haryana State Small Industries & Export 

Corporationi in respect of general working 

of the Corporation.
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10. 

11, 

14-5-80 

21-5-80- 

4-6-30 

5-6-30 

11-6-80 

16-6-80. 

17-6-80 

18-6-80 

19-6-80 - 

(i} Reviewed last year's proceedings of 
Haryana State Small Industries & 
-Export Corporation, 

(i) 'T'he_ 'Committ'c‘_e' approved the ques- 
tionnaire for Sending to all the Cor- 
porations/Boards. . 

L] 

(i} Scrutinised the proceedings of _‘the 
Committee for the ga.r 197930 in 
respect of Haryana State Handloom &. 

' Handicrafts Corporation, 

(i) .Decision taken to examine the Haryana 
Tourism Corporation after the 
Haryana State Small Indusiries & 
Export Corporation. 

(i) Scrutinised the proceedings of the 
" meeting dated 23-8-79 in respéct. of 

. Haryana State Handloom & Handi- 
' crafts Corperation. - 

(ii) Formulated tour programme to 
inspect the various projects of Haryana 
State Handloom & Handicrafts Cor- 
poratien frem 16-6-80 to 20-6-80,. 

(i) Discussion with the representatives of 
Haryana Handloom & Handicrafis 
Corporation. ) 

(ii) Scrutinised the proceedings of the 
" Committee: for- the year 1979-80 in 
respect of Haryana State Handloom 
& Handicrafts.Corporation, 

(ilj) Formulated tour programme of the 
Committee to inspect various centres 
of Haryana State Handloom & Handii 
crafts' Corporation, 

Serutiniszd_the proceedings of meeting of . 
the. Commitiee held on 11-7-79, in respect 
of Haryanaz Tourism .Corporation  and 
formulated points for discussion. 

Inspecticn of Govt. Girls Carpet & Drugget 
Training Centre, Wholesale Depot- and sita 
of 'the Export Production Project at Panipat 
and cral examination of the representatives 
of Haryana State Handloom & Handicrafts 
Corporation, ' 

Inspection of Colwziive Waaving Centres 
at ‘Gohana, 8 ~-pat, Woaving Centre 
DeKhh]ar_khoda and Emperium at Karo] Bagh, 

1hi. - ही 

Inspecticn” of Colle: “ve Weavine Centre, 
. Hansi, Textile Deve pment Centre, Hansi 
and Weavinn Centre, Bhiwani, 

Inspection of Collective Weaving Centre, 
Narnaui, . 

~ L
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15. 

27. 

28. 

3-7-80 

16-7-80 

17-7-80 

18-7-80 

31-7-80 ' 

7 . Inspection of— 
Collective Weaving Centre, Morni Hills, 
Building- of High School at Morni Hills, 
Collective Weaving Centre, Bilas Pur and 
meeting with the representatives of  the 
Villages in P.W.D. Rest House, Morni Hills, 

Passed condelence resclutions in . respect 
of 8h. V.V. Giri, Ex-President ‘of India, 
Sh. Sanjay. Gandhi and Sh. D.P. Gupta, 

. * Managing Director of Haryana Handloom 
& Handicrafts-Corporation. .. 

Drafted part.of the Report on the Haryana 
State .Handloom & Handicrafts Corpo- 
ration. v = - 

Scrutinised the proceedings for the year - 
1980-81. in respect of Haryana State Hand- 
loom & Handicrafts Corporation. 

7 ! Discussion regarding replies received from' 

8 

1 

various. Corporations and chalking out the 
programme. 

Oral examination of the representatives of 
Haryana State Handloom- & Handicrafts 
Corporation. . . . 

+  Resumption of oral examination of the 
representatives of the Harvana State Hand- 
Joom & Handicrafts Corporation. - 

Resumption of oral examination of the 
representatives of the Haryana Handloom & 
Handicrafts Corporation at, their Hend 
Office at Chandigarh, e ना 

Tour programme drawn up“to visit other 
States for on-the-spot study. . 

= Drafted part of the Report on Haryana State 
Handloom आते Handicrafts Corporation. 
Resumption of oral examination of the 
representatives of Haryana State-Handloom 
& Handicrafts Corporation.. 

Resumption एवं oral examination of the 
- tepresentatives of Industries Department/ 

Haryana . State Handloom & Handicrafts 
Corporation,. . . 

Resumption of oral examination: of the 
. representatives of Industrles Department/ 

Haryana Fitancial Corporation.. 

‘Resumption of oral examination. of the 
, representatives of fthe Haryana Financial 

Corporation, 2 ! 

(i) Oral examination of the representatives 
. of the Social, Welfare Department/ 

" Haryana. Harijan Kalyan Nigam in 
respect of para 7.12-0f पाए Report 
of the Comptroller and Audgilor 
General of Indin for the year 1974-75. 

kY
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29, 

30. 

132. 

उउ, 

36. 

37. 

38, 

! 

14-8-80 

20-8-30 

21-8-80 

22-3-80 

27-8-30 

28-8-80 
(st sitting) 

28-8-80 
(2nd sittingy 

29.8-80 

3-9-80 

4-9-80 

(i) Oralexamination of the representatives 
of the Industries Department/Haryana 

- State Small Industriecs & Export 
Corporation in respect एव para 7.13 
of the Report of the Comptroller and 
Auditor General of India for the year 
1974-75. 

Oral e‘xam'ination of the representatives of 
Industrics Department/Haryana Financial 
Corporation. 

Oral examination of the representatives of 
Industries Departmient/Haryana _ State 
Handloom & Handicrafts Corpor_anon. 

Resumption of oral examination of the 
representatives of Industries Department/ 
Haryana State Small Industries & Export 
Corporation. 

(i) Oral examination of the representa-" 
tives of Dairy Dewvelopment Depart- 
mentfHaryana Dairy Development 
Corporation regarding  paras 6.19 
and 6,20 of the Report of the Comp- 
troller and Auditor General of India 
for the year 1975-76. . 

(i) Oral examination of the representa- 
tives of Trrigation Department/ 
Haryana State  Minor  Irrigation 
(Tubewells) Corporation regarding 
para 6.21 of the Report of the Comp- 
troller and Auditor General of India 
for फिट year 1975-76, 

Oral examination of the representatives 
of Tourism -DepartmentfTourism Corpo- 
poration postponed due to their inability 
to attend the meeting. However, some 
questions were framed for eliciting written 
infermation from Trourism Department. 

Oral examination of the representatives of 
Industries _ Department/Haryana Stafe 
Industrial Development Corporation. 

Resumption of oral examination of the 
representatives of Power Departmentf 
‘Haryana State Electricity Board. 

Oral examination of the representatives of 
Industries Department/Haryana Agro- 
Industrics Corporation, 

(i) Oral examination of the representatives of 
Haryana Financial Corperation, 

(i) On the spot study of the Project/Centres 
at Panchkula, Yamunanagar and Jagadhri. 

Discussion with the represcntatives of 
Haryana Financial Corporation and on- 
the-spot study of the Projects/Centres at 
Ambala and Karnal. 

7 
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40, 

41, 

42. 

43. 

45, 

46, 

10-9-80 

f 

11-9-80 (Ist sitting) 

- 

11-9-80 (सात sitfing) 

12-9-80 

17-9-80 

18-9-80 

21-9-80, 

« 47, 23-9-30 

48. 24-9-80 

Discussion with the representatives of 
Baryana Fmancial Corporation and og- 
the-spot study of the Projects/Centres at 
Karnal, Gtarunda and Panipat. 

Oral examiaation of the representativés of 
Agriculture Department/Haryana Abri- 
cultural Mnarketing Board. . 

Resumption of oral examination of the 
representatives of the Agriculture De- 
partment/Haryana Agricultural Market- 
ing Board. ' 

Resumption of oral examination of the 
representatives of Tourism Department/ 
Haryana Tourism Corporation. 

Oral examization of the representatives of 
Dairy Development Department/Haryana 
Dairy Development Corporation पा respect 
of paragrapas 6,19 and 6.20 of the Report 
of the Comptroller apd Auditor General 
of 'India for the year 1975-76. 

Oral examination of the representatives of 
Agriculture Department/Haryana Agro- 
Industries Corporation in respect of para 
18 of the Report of the Compiroller and 

Auditor General of India for the year 
1975-76. 

Discussiop पा respect of Tour Programme 
commencing from 21-9.80, 

- 

The Comrrittee approved the questiori- 
naire framed by पीट Adhoc Committee 
constituted 20 farmulate questionnaire for 
the Public Undertakings Committes and 
discussed_the points to be discussed with 
various Corporations/Boards of different 
States. ः 

() Discussion with the Incharge of " the. 
Emporivm of Haryanza Handloom & 
Handicrafts Corporation at Maduas. 

री) Discussion with the Committee on Public 
Udertakings of Tamil Nadu Legislative 
Assembly, Madras, on matters of common 
Intercst. 

{iii) Discussion with the Managing Director 
of Tamil Na:du Handicrafis Corporation, 
Madras. 

(i) Discussion with the special officer of 
Tamil Nadu Handloom Weavers Co- 
operative Societies, Madrag. 

(ii) Discussion with the Chairman-cum- Mana- 
ging Director, Tamil Nadu Industrial 
Development Corporation.



.. 

49, 26-9-80 

50." 27.9-80 

51, 28-9-30 

527 29-980 
ही 

"53, 
3 

54. 

Fl 
4 
.t 

& 

30-9-80 

1-10-80 

55. 2-10-80 

56. 3-10:80 

3. 3-10-80 

-1
 

ता 

तर 

(i) Meeting with the Committee on Public 
Undertakings एवं Maharashtra at Bombay, 
on matters of vatious cémmon interests. 

(i) Discussion with the officers of the Maba- 
rashtra Industrial Development Corpora- 
tion, at Bombay 

' ‘Discussion with the officers एवं the Regicnal 
office of the Maharashtra Industrial 
Development Corporation at Chliinchwad 
(Near Pune) on matfers of common 
interests. 

Discussion (at Bombay) on points of com- - 
mon interest to be 'discussed with the 
representatives of various Cerporations in 
Gujarat and Rajasthan and with the, 
Committees on Public Undertakings of 
Gujarat and ‘Rajasthan Legislative 
Assemnbl, 

(i) Meeting with the Commitiee on Public 
Undertakings of Gujarat Legislative 
Assemnbly on matters of common interest 
at Gandhi Nagar, 

(i) Discussion with the officers एव the Gujarat - 
Dairy Development Corporation Ltd., at 

—Gandhi Nagar 

(i) Discussion with the representatives of 
Gujarat Housing Board, Ahmedabad 

(ii) Discussion with the representatives of’ 
Gujarat -Agro-Industries  Corporations 
Ahmedabad 

हु] Discussion with the representatives of 
Gujarat Tourism Development Corpora- 

+  ration at Modhera District Mahesana 
(Guijarat) 

(i) Discussion with the representatives ‘of 
Dudhsagar Dairy at Mahesana (Gujarat).. 

Discussion with the Tourist Officer-cum- 
Incharge of the’ Teej Tourist Complex 
at Jaipor. ) 

(i) Discussion with the officers of Handloom 
& Handicrafts Corporation and Export 
Corporation of Rajasthan at Jaipur. 

(i) Discussion with the officers of the Rajas- 
than State Minerals Development Cor- 
poration Ltd., दवा” Jaipor, 

(iii) D:"scuss':'on with .th"e Public Undertakings 
Committee एव Rajasthan at Jaipur on 
matters on.common interest. 

Review of the proceedings of the meetings 
beld during the course of tour of Tamil 
Nadu, Maharashtra, Gujarat and Rajas- 
than States at New Delhi. 

e
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58. 8.10:50 8 Oral examination of the Teurism Depart- 
ment/Haryana Tourism Corporaticn was 
postponed due to the inability of attending 
the meeting by the representatives of the 
Tourism Department/Tourism Corpora- 
tion, 

59, 9-10-80 8 (i) Informal discussion, with the’ officers of 
. the Tourism Corporation, Haryana at 

. b Uchana ILakc (Karnal). 

(i) Meeting and discussion on matters of 
common ipterest with the committee on 

दर . Public Undertakings of Rajasthan Legis- 
- lative' Assembly at Uchana Lake. 

60, 15.10-80 8 Drafted part of Report in respect of 
Haryana State Handloom & Handicrafts 
Corporation. . 

61. 16-10-80 . 7 Resumption of cral examination of the. 
T representatives of the Agriculture 

* . Department/ Haryana State Agricultura 
Marketing Board. 

62. 21-10-80 [ Resumption of oral examination of the 
दि representatives of Industries Depariment/ 

Haryana State ‘Handleom & Handicrafts 

Corporation. 

63. 22.10-80 - 8 Resumption of oral examination of the 
' representatives of Power Dcpartment/ 

' Haryana State Electricity Board. 

64, 29-10-80 L Resumption. of oral examination of the 
representatives of Industries Department/ 

‘ Haryana State Handloom & Handicrafts 
¢ Corpn. . मी 

65. 30-10-80 - 7 Oral examination of the representatives 
. of Housing Department/Haryana Housing 

" Board. 

66. 6-11-80 7 . Oral examination, .of the representative 

. - * of the Agriculture ‘Department/Haryana 

' Land Reclamation and  Development 
Corporation. 

67. 12-11-80 दर 8 Oral examination ए the representatives o 
* thie Agriculture Department/Haryana agro 

Industries Corporation 

63. 18-11-80 . 7 081 examination of the representatives of 
Industries DepartmentfHaryana Minerals 

i Ltd. ' 

69. 24-11-80 7 Discussion on matters of common interest 

' with the Committec on Public Under- 
takings of Tamil Nadu, 

70. 2-12-80 8 Resumption of oral examination of the 

- representatives of Industries Department/ 

Haryana Minerals Ltd. . . 

74. 10-12-80 8 Resumption of oral examination of the 
representatives of Agriculture  Depart- 

t 
"
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. ment/Haryana Land Reclamation and 
. i - Devclopment Corporation. i 

पथ, 23:12-80 6 Drafted part of report in respect of Har- 
. yana State Handloom ‘& Handicrafts - Corporation. ' . 

हे 
क3. 24-12-80 .7 " Resumption of oral examindtion of the - . rrepresentatives of Industries Deépartmentf 

. . . Haryana Financial Corporation. 

74. 31-12:80 7 Oral examination of Industries Department/ . Haryana State Small Industries & Export 
“ Corporation. 

पड i-1-81 7० ‘ 7 . () Resumption of oral cxamination of the 
representatives of Industries Departmentf, M 

. Haryana Minerals Ltd. 

’ (i) Discussion with A.G. Haryana regarding 
नि the working ए the Committee on Public 

. . 1 Undertakings, : 

76, 7-1-81 6 Oral éxamination of the representatives of 
Agriculture . Department/Haryana Ware- 
frousing Corporation. 1 

77, 8-I1-8] 6 (i) Resamgption of oral examination’ of the v R Tepresentatives of Industries Departmentf 
. * Haryana State Small Industries & Export 

Corp'oration. 

(ii) Oral examination of the representatim_of 
A " Industries Deépartment/Haryana Breweries 

Lid. 

78. .14-1-81 6... Resumption of oral examination of the - , representatives एव Industries Department/. 
- . Haryana State Handloom & Handicrafts 

Corparation. . 
" 

79.- 15-1-81 - 4 ' Resumption of -oral examination of पीट 
N representatives of Industries Department/ 

Haryana Minerals Lid. 

80, 21-1-81 ' ~ 7, Discussion with the representatives  of - - . Haryana Economic & Statistical Organi- 
sation, ’ 

81. 22-1-81 7 Resumption of oral examination of the 
f . representatives of Industries Department/ E - Haryana Financial Corporation, \ 

मै 

82. 28-1-81 7 (i) ‘Oral examination of the represeatatives of 
 Agricolture  D:o_.uncat/Haryana Seeds 

., Development Corporation. 
3 e " . 

लि (): Oral examination 07112 representatives of 
LInddustria; Departm:at/Haryana Matches 

td. . 

83. 29.1-81 * 7 (i) Oral examination एवं the tepresentatives of 
. Inddustrifs Department/Haryana Tanneries 

Ltd., Jind. ’
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85, 

B85, 

37. 

88. 

89. 

90. 

19-2-8] 

'25-2-81 

26-2-81 

27-3-81 

(ii) Oral examination of the representatives of 
the Local Govt. Department/Kurukshetra 
Development Board. 

(i) Resumption of oral examination of the 
representatives of Industries Depariment/ 
Haryana Stdte Handloom & Handicrafts 
Carporation. 

(i) Oral examination of फिट representatives 
of Irrigation Department/Haryana State 
Minor Irrigation (Tubewells) Corporation. 

() Resumption of oral examination of the 
" representatives of Industries Department/ 

Haryana State Small Industries & Export 
Corpn, . 

एव) Resumption of oral examination एव the 
representatives of Industries Departmentf 
Haryana Warehousing Corporation. 

पी Resumption of oral examin'lation of the 
representatives  of Local Govt.. Depart- 
ment/Kurukshetra Development Board. 

(i) Resumption of oral examination of the 
representatives of Industries Department/ 
Haryana Financial Corpeoration, 

Drafted a part of report relating to the 
Haryana Handloom & Handicrafts Cor- 
poration. 

Drafted a part of report relating to the 
Haryana State Handloom & Hahdicrafts 
Corporation. 

Drafted a part of report relating 10 the 
Haryana State Handloom & Handicrafts 
Corporation. 

Finalised report in-respect of Haryapa 
State Handloom & Handicrafts Corpora- 
tion. 

4. Meeting at places other than Chandigarh - 

L. The Committee inspected the following Céntres set up by the 
Haryana State Handloom & Handicrafts -Corporation— 

(1) The Govt. Girls Carpet & Drugget Centre, Wholesale Depot, 
Export Production Project and the Land required for the 
Handloom & Handicrafts Corporation at Panipat on 16-6-80; 

" (ii) Collective “Weaving Centre Gohana, Collective Weaving 
Centre_Sonepat, Weaving Centre Khurkhoda and Weaver 
Emporium ‘Karol Bagh, New Delhi on 17-6-80; 

(iii) Collective Weaving Centre Hansi, Textile Development Centre 
Hansi and Weaving Centre at Bhiwani on '18-6-80; 

1 .
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(iv) Collective Weaving Centrz at Narnaul on 19-6.-80; and 

(v) Collective Weaving Ceatre at Morni Hills, Building of High 
School of Morni Hills and Collective Weaving Centre मा: 
Bilaspur on 20-6-80. 

II. The Commiittee made an on-the-spot 'study of certain Projects/ 
Centres where the Haryana -Financial Corporation has given 

1 loans to Private Enterprensures at Panchkula, Yamunanagar 
and Jagadhri on 3-9-80. _ T 

The Committes Held its mezting at Haryana Bhawan, New Dalhi 
on 21-9-80 and approved the questionnaire framed for discussion. with 
their counter-parts during’ the course of their tour to Tamil Nadu, ' 
Maharashtra, Gujarat and Rajasthan. The Committee also discussed 
the points to be discussed with the various Corporations/Boards of 
differents States, 

The Committee during the tourse of their tour (0 the State of Tamil 
Nadu, Maharashtra, Gujarat and Rajasthan from 23rd September, 1980 
to 5th October, 1980 beld discussion. with their counter-parts on matters 
of common interests and had the opportunity to study and discuss the 
working of फिट following Corporations ;- ' 

Emporium of Haryana Handloom & Handicrafts Corporation, 
Madras; 

" Tamil Nadu Handicrafts Corporation, Madras; 

गुणा Nadu Handloom Weaverls' Co-operative Societies, Madras; 

Tamil Nadu Industrial Development Corporation; 

Maharashira .Industrial Development Corporation, Bombay; 

Gujarat Dairy Development Corporation Ltd., Gandhi Nagar: 

Gujarat Housing Board, Ahmedabad ; 

Gujarat Agro-Industries Corporation, जिन 

Gujarat Tourism Development Corporation, at Modhera District 
Mehsana (Gujarat); . 

Dudhsagar Dairy at. Mehsana (Gujarat); 

Teej Tourist Complex at Jaipur; 

Handloom & Handicrafts Corporation and' Export Corporation 
of Rajasthan at Jaipur; and 

Rajasthan State Minerals Development Corporati +1 Ltd., at Jaipur, 

Report Presentéd 

. 5. The Fourth Report of the Committez on Public Undertakings 
of Haryana State Handloom & Handicrafts Corporation Lid., Chandigarh 
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for the year [98-81 was presented. to the House on the 28th March, 1981. 

Proceedings 

6. A record of proceedings of the meetings of the Committee has 
been kept in the Haryana Vidhan Sabha Secretariat 

Committee on Estimates: 

1. The Committee consisted of nine members of the Haryana Vidhaa 
Sabha who were elected by the Vidhan Sabha on the 12th April, 1980 
according to the principle of proportional representation by means of 
single transferable vote 

2. Chandhri Rajinder Singh was appointed by the Speaker to be 
the Chairman of the Committee 

3. The Committee held 57 sittings (41 at Chandigarh and 16 at 
other places). The names of the members and the numbers of meetings 
attended by each of them are shown in the table below एन 

b 

Sr. Nameé of Members . No. of meetings 
No.’ 4 attended 

. 1. Shri Rajinder Singh . ] 48 ' 

2. Shri Bhag Mal ) o 48 

3. *Shri Des Raj 47 
"4, Shri Gulzar Singh 57 

5. Shri Jai Narain Verma 53 

6. Shri Mani Ram - 33 

7. Shri Peer Chand ः 42 

8. Shri Shakrullzh - 51 

9. Shri Surender Singh o ’ 15 

*Shri Des Raj on his appeintment 25' Cabinet Minister ceased to be 
Member of the Committes w.e.f. 14-1-1881 

'Meetings held and the business transacted 

4. The dates of meetings, the number of- members present and 
the business transacted at each macting are given bslow :— 

gr.. Date No, of * Business transacted 
No. Members - 

N presant 

t 2., __‘..3______.____-4 _ 

1. 24-4-80 9 The Secretary addressed the Committee 
and explained -its scope and faoction
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10. 

11. 

12, 

13. 

4-6-80 

11-6-80 

17-6-80 

20-7-80 

21-7-80 

28-7-80 

11-8-80 

21-8-80 

27-8-80 

0] 

Scrutiny of replies received from the Dairy 
Development Department for implementa- 
tion of récommendations, | 

Do 

' Do 

Oral examination of the representatives of 
the Dairy Devclopment Deptt. regarding 
implementation of recommendations: 

Oral examination of the Dairy Develop- 
ment Department, 

Do 

Scrutiny of replies received from the 
Todrismt, Industries and Transport De- 
partments regarding implementation of 
recommendations in various previous 
reports of the Committee. 

Passed condolence resolutions on the sad 
demise of Sarvashri V.V.Givi, Sanjay 

. Gandhi and the Chief flying Instructor.. 

Examined sypplementary FEstimates for 
the year 1980-81 (Ist Instalment) and 
prepared its report for presentation to the 
House. 

Oral examination of the representatives of 
the Transport Department,. 

Scrutiny .of the replies received from the 
Sports Department regarding implementa- 
tion of the recommendations of the 
Committee in उड़ various reports. 

Resumption of oral examinaticn of घाट, 
Transport Department regarding imple- 
mentation of recommendations of the 
Committee relating * to the said Depart- 
ment, . c . 

Do 

(i) Scrutiny of material received from the 

G चल
 

Cocperation Department and framed the . 
Questionnaire thereon. . 

Scrutiny of material received from the 
Cogperation Department and framed the 
questionnaire, thereon, 

Do 

Scrutiny of material received from the 
Food & Supplies’ Department and framed 
the qmestionnaire thereon. 

* + 

Reconsidered the questionnaire framed 
earlier in respect of the Cooperation 
Department; 

i1
l
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27 

4 

27, 

30. 

31 

. 10-9-80 

13.9-80 

15-9-80 

15-9-80 

16-9-80 

17-9-80 

18-9-80 

24.9-80 

30-9-80 

8-10-80 

13-10-80 

22-10-80 

29-10-80 

(ii) Prepared spots study tour programme 
within the state for inspecting Haryana 
Roadways Depots. 

(i) Resumption of framing the questionnaire 
in respect of Food and Supplies Depart- 
mgesn&t Boln its Budget Estimates for the year 

"~ Do 

Discussed points regarding spot study tour 
for inspection of Haryana Roadvays 
Depots in the Haryama State, 

" Mesting with the General Manager.‘ Har- 
yana Roadways Depot, Yamuna Nagar, 

Meeting with the General Manager, 
Haryana Roadways Depot, Ambala City. 

Meeting‘ with the General Manager, 
Haryana Roadways Depot, Karnal. 

Meeting with the General ‘Manager, 
Haryana Roadways Depot, Sonepat. 

(i) Inspected Haryana Roadways Depo’t,\' 
Gurgaon Kingsway Camp, Delhi. - . 

(i) Review of points coming 10 the notice of 
the Committee during एंड spot study tour 
to various Depots of Haryana Roadways. 

Serutiny एवं the reply received from the 
' (Gowt, in respect of Para 15 ,-of its Report. 

for the year 1974-75. - 

Oral examigzation of the representatives of 
the Cooperation Deptt. regarding zction 
taken by the said Deptt. for  implementa- 
tion of recommeandations contained in the 
Report of the Committec for the-year. 
1974-75. 

Do 

Scrutiny of the quarterly progress reports 
of quarterending on 30-6-80 of the Police 
and Health Departments of the Haryana 
Government with regard to implementa- 
tion of the recommendations of the 
Commiltee, . T 

Scrutiny of the replies received from tle 
Health Department in respect of imple- 
mentation of recommendations of its 
Reportfor the year 1974.75 and discussion 7 
with the Representatives of the said 
Departruent in that regard. 

Serutiny of the replies received from the 
Spcrts Department regarding Implémen- 
tation of recommendations of the हिट 1011 
of the Commitiee for the year 1976-77.



32, _ 

33. 

34, 

35, 

36, 

37. 

38, 

39. 

41, 

42, 

45.. 

46; 

47. 

10-11-80 

10-11-80 

l_‘O-'1'1~.80_ ) 

11-11-80 

11-11-86 

12-11-80 

13-11-80 

18-11-80. 

26-11-80 

3-12-80 

0-12-80 

26-12-80 

31-12-80 

12-11-80° 

b 

4 

Consideration of the letter received from 
5.T.C., Haryana 

Meeting with the General Manager Har- 
yana Roadways Depot, Kaithal 

Meeting with the General Manager, 
Haryana Roadways Depot, Jind. 

Meeting with the General Manager, 
Haryana Roadways Depot, Sirsa. 

Meeting with the General . Manager, 
-Haryana Roadways Depet, Hissar. 

Meeting with पट, General Manager 
Haryana Roadways Depot, Bhiwani 

Meeting with the General Mana gér, 
Haryana Roadways Depot, Rohtak. 

Discussion with the Representatives of 
the Transport Department, ५ 

Discussion with the Estimates committee 
of the Tamil Nadu Legislature on' points 
of common interests 

Scrutiny of the material received from the 
Cooperation Department in respect of its 
‘Budget Estimates.for the year 1980-81 

Discussed the various points in connection 
with the inspection tour of the Haryapa 
Roadways Depots in the State 

Meeting with फिट Genéral Mamager, 
Haryana Roadways Depot at Chandigarh. 

Meeting - with ‘the General Manager, 
Haryana Roadways Depot, Gurgaon. 

Meeting with फिट General Manager, 
na Roadways Depet, Rewari. 

Discussion with the Transport Depart- 
ment authorities regarding points coming 
to the notice of फिट Committee during its 
inspection of Haryana Roadways Depc‘bts 
in- the, State 

Examined supplementary. Estimates for 
the year 1980-81 (2nd “Instalment) and 
prepared its Report. for presentation to 
the House . 

Scrotiny of the material received from फिट 
Cooperation Department for discussion 
with the = Departmental representative 
बा one its subsequent meetings 

Framed the points लि discussion with its 
Sister Commiltees during its tour of other 
States M 

L] 
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50. 5-1-81 8 Scrutiny of the material received from the 
Cooperation Department for framing 

. televant. points of discussion with the 
v Departmental Representatives. 

51. 13.1-81 9 Oral exam'in‘at:’on of the representatives of 
Lo the Cooperation Department. 

52. -20-i-81 ) 3 Do ' 
53. 27181 ¢ - .8 * * Do ) 
54. 2-2-81 i . 6 Scratiny of the material received from the 
= . Cooperation Department in respect of 

: . Budget Estimates for the year 1980-81, 5 .- . 
उड़, 2.3-81 कह" : 6 ४ __ Oral examination of the representatives of - 

the Cooperation Department in respect of 
Budget Estimates for the year:1980 81, 

56, 13-3-81 . [ Drafted and finalised its 13th Report for 
. ' the year 1980-81. . 

57, 6-3-81 ’ 5 Examined the supplementary Estimates 
for the year 1980-81 (3rd Instalment) and 
prepared its Report for presentation (0 the 
House. : 

Reports Presented 

During the period under review the Committee presénted the 
following reports to the House :— : 

Sr. By whom presented y whom preseated | Datoof St .« Date of " Subject 
No. Presentation 

i. Ch'al'rrnan_ Estimates 8.7-80  Report of the Estimates Committee on the 
Committeg - supplementary Estimates (Ist Instalment) 

. . 1980-81, 

2. Do 15-12-80  Report of the Estimates Committee on the 
supplementary Estimates (2nd Instalment) 
1930-81. 

3. Do 13-3-81 Repart of the Estimates Committes cn the 
supplementary Estimates (3rd Instalment) 
1980-81, 

4. Do 25-3-81  Thirteenth Report of the Estimates Com- 
. . - ‘mittee for the year 1980-81 was laid on the 

Table of the House. 

Meetings at places other than Chandigarh . 

The Committee held its meetings at various places during -its 
spot study tour for imspecting the Haryana Roadways Depots and 
functioning of the. Transport Department: The Committee visited the 
Haryana Roadways Depots at Ambala, Yamuna Nagar, Karnal, Sonepat, 
Kaithal, Jind, Sirsa, Hissar, Bhiwani, Rohtak, Gurgaon, Rewari and 

Fl
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variois Sub-Depots and Bus stands. The Committee also hold its 
meetings in Haryana Bhawan, New Delhi. Thus 16 meetings were held 
by it at places other than Chandigarh. 

Proceedings 

A record of proceedings of each meeting has been kept in the 
Haryana Vidhan Sabha Secretariat. 

The Committee on the Welfare of Scheduled Castes and Scheduled Tribes 

The Committee on the Welfare of Scheduled Castes and Scheduled 
Tribes consisting of Nine Members for the year 1980-81 were constituted 
on 15th April, 1980, according to the principle of proportional repre- 
sentation by means of the single transferable vote. Capt. Mange Ram 
was appointed Chairman of the Committee by the Speaker. The Com- 
mittee held 40 sittings during its term ending 31st March, 1981. 

" The names of the members of the Committee are given below 
column 3 show the number of meetings attended by each member out 
of the total number of 40 meetings held during the period under 
review — ) 

Sr. Name of Member Number of meetings 
‘No. attended 

I, एक, Mange Ram ] 39 

2. Shri Bhagt Ram ‘ ' 40 

3. Shri Ishwar Singh ) 3 
4. Shri Jai Narain Khundia 40 

5. Shri Lehri Singh ’ 25 

6. आधा पधाशांण आएडाा 33 

7. Shri Prit Singh Rathee 33 

8. Shri Raghu Nath Goyal . 36 

*9, Shri Ram Kishan . 6 

*Rao Bansi Singh 7 

*Elected on 16-12-1980 in place of :— 

Shri Ram Kishan 

" He.oe_ased to bz member of the _Commit'tes on his appoiatment 85 
Chief Parliamentary Secretary w.e.f. 30-7-1980. . 

i
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तप Mectings held and Business transacted =~ 

The dates of meetings, the number of members present and the business transacted at each meeting are given below (- 

झा. " 
No. 

Date of eeting =~ Number.of " Business transacted 
Member ' : 
present - . N “7 : 

.2 है ः . - 3 4 

जी. May, 1980 8 (i) Scope and function of the Committee 
टाई explained. - i 

(i) Selection of Departments for Examination. 

13th May, 80 7 (i) Selection of Departments for Exacnination, 

(i) Scrutiny of previous reports for imple- 
mentations.. 

20 th May, 80 8 Implementation of recammendations con- 
tained पा the First Report.— 

27th May, 80 8 Oral examination एव the representative of 
' the Transport and Education Deptts. in 

, respect of implementation of récommen- 
dations contained in पट; Ist Report. 

3rd June, 80 "6 #  Scrutiny of the™Replies received from 
Education Deptt. in respect of implermen- ' 
tation of recommendations contained in 
the 1st Report. 

. 

10th June, 80 g Scrutiny of the replies received from पीट 
Transport Deptt. in respect of imple- 

» mentation of recommendations’ contained 
in the [5 Report. 

17th June, 80 7 Scratiny of the replies received from 
Education and Transport Départments 
in respect of implémentation of General 
recommendations contained in the 151 
Repdrt. 

24th June, 30 ) 6 Passed condolénce resolution on the sad 
थी demise of late Shri Sanjay Gandhi; M.P. 

and late Shri V.V, Giri, Ex-President of 
Indis. \ . 

1st July, 80 7 Resumption of scrutiny of the replies 
’ ' received from Education and Transport 

Deptts. in respect of implementation of 
- General recommendations contzined in 

the I1st Report. 

22nd July, 80 6 . Framed questionnaire  on the ‘material 
' { received from Town and Country Planning 

न Department. 

29th July, 80 ' 6 Framed questionpaire en the material 
£ . received from Printing' and ~ Stationery 

Department. . 

5th August, 80 5 Resumption of scrutiny .of the replies 
received from the Education Deptt. in



13, 

14. 

15. 

परत. 

17. 

18. 

20. 

© 23, 

24, 

25, 

[2th-August, 80 

21st August, 80 

27th Avgust, 80 

3rd Sept.', 30 

9th Sept., 80 

17th Sept., 80. 

23rd Sept., 80 

30th Sept., 80 

7th Oct., 80 

i4 एटा. 80 

22nd . Qct., 80 

29th ‘Oct.,.’so 

10th Nov., 80 

N 

respect of implementation of recommen- 
dations contained in 1st Report. 

‘Framed ~ quéstionnaire, on ihe material 
received from the Forest Départment, 

Scruting  of  the _ recommendations/ 
observations regarding implementation of 
recommendation contained in 2nd Report 
in respect of Police Department & framed 
a Questionpaire. 

Oral’ examination of घाट representative 
of Police Deptt. regarding implementation 
of recommendations contained in 2nd 
Report. 

Scrutiny of the replics received from the 
Revenue Deptt. in respect एव imple- 
mentation of recommendations contai- 
ned in 2nd Report. ; 

Oral examination of the representatives 
of the Revenee Deptt, in respect of imple- 
mentation of recommendations confai- 
ned in 2ad Report. 

Oral examination of the representatives 
,0f the various Deptts. regarding imple- 
‘mentation of general recommendations 
contained in 2nd Report. . 

Framed questionnaire on पिंड material 
received from the Development and - 
Panchayats Decpartment; 

+ Discussion regarding tour programme 
10' visit the various profects/centres set 
up by Sbeial Welfare Department in 
the State. - " 

+Oral examination of the representatives 
of the. Town and Country Planning Deptt, 
in regard to reservation jrepresentation 
of SC & ST in the Department. 

Resumption of oral examination of thz 
representatives of the Town and Country 
Planning Deptt. in regerd to reservation/. 
representation ए SC & ST in the Deptt. 

Resumption of oral examination of the 
represen’atives of jthe Town and Country 
Planning Deptt, in regard to reservationf 
representation of SC & ST in the Deptt. 

Oral examinatin of the representatives 
of the Printing and Stationery Deptt, 
पा. regard to reservationfrepresentation 
of 3C & ST in the Departmeat. 

Resumption of oral examination of the 
representitives of the Printing and 
Stationery Deptt, in regard to reserva- 
tion/representation  of SC  &ST in the | 
Department. 

o
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26. 

2 

29, 

30. 

31. 

EEN 

34, 

35, 

36, 

a7 

38. 

9, 

17th Nov,, 80 

25 th Nov., 80 

Ist Dec., 80 

8th Dec., 80 

24th Dec., 30 

2nd Jan., 1981 

10th Jan., 81 

14th Jan., 81 

17th Jan., 81 

20th Jan., 81 

23rd Jan,, 81 

30th Jan., 81 
t 

5th Feb., 81 

" 23cd Feb., 81 

M 

i) 

Resumption of oral examination of the 
representatives of the " Printing and 
Stationery Deptt. in regard to reser- 
vationfrepresentation of 50 & ST in the 
Depariment. 

Resumption of oral examination of the 
representatives of the Printing -and 
Stationery "Deptt. in regard to _reser- 
vationfrepresentation of SC & ST in the 
Department 

Scrutiny of Material réceived {rom 
the Printing & Stationery Department 
in regard to reservationfrepresentation 
of 8C & 5T in the Department 

Resumption of oral examination of the 
representatives of फिट,  Printing and 
Stationery Deptt. in regard to reser- 
vationfreptesentation of SC & ST in the 
Department 

Finalized the study tour programme of 
the Committee to various States in India 

Framed questionnaire on the material 
received.  from the Dewvelopment and 
Panchayats Department, Haryana 

Framing of points of questionnairc to 
be discussed with the State Legislatures 
during the tour of the commiitee to be 
visited 

Resumption of framing a part of ques- 
tronnaire to be discussed with State - 
Legislanures proposed (ए be visited during 
the tour of the commitice 

Discussion with sister Committee of 
Kerala State Legislature on matters of 
common interest: 

Discussion with the ‘officers of Social 
Welfare Dcepartment of Orissa State, on 
maiters of common interest. 

Discussion with the sister Commitfes | 
of West ‘Bengal State Legislatures on 
matters of common interest, 

Appraisal and discussion on the points 
discussed during the study tour with 
other State Legislatures . 

Scrutiny of the material | received from 
the Public Relations Deparment, Haryana 

Resumption of scrutiny of चाट -material 
received from the Pablic Relations Dreptt., 
Haryana. 

Drafiing and Finalization of Repart‘in' 
1eipect of Town and Country Pl aning 
Department, Haryana,
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1 2 3 र - 4 “पर 
40. 3rd March, 81 7 Drafting and _Finalization of Report 

in  respect of Printing and Stationery 
S Department, Harvana. 

Report. Presented 
During the period under review the Committee presented its 6th 

Report to the House on the 19th March, 1981 in respect. of Town and 
Country Planning Department and Printing and Stationery Department 
Haryana, 

3 

Proceedings . 
A record of घाट proceedings -of the Committee has been kept in the Yidhan Sabha Secretariat. 

Meeting at places other than Chandigarh 
The Committee held its sittings on the 10th & 23rd January, 1981 at New: Delhi to frame the points to be discussed with the Committes on the Welfare of Scheduled Castes and Scheduled Tribes of Kerala, Orissa and West Bengal Tegislative Assemblies and apprais 1 of the tour and 

points discussed with the Committees of above mentioned States, The 
 Committee held discussions with the Committee on the Welfare of 8.C, & 5.1. of Kerala Legislative Assembly at Trivandrum, Orissa Legislative Assembly at Bhubneshwar and West Bengal Legislative Assembly at Calcutta, on 14-1-1981 and 20-1-81 respectively, एप matters of common interest and on procedural matters of the Committees of those States, 

Committee on Government Assurances 
1. The Committee on Government Assurances of the Haryana Vidhan Sabha for the year 1980-81 consisting of nine members was nominated on 29th April, 1980 and Ch. Karam Singh was nominated on 24th July, 1980 as a special invitee. . 
2. Shri Hira Nand Arya was appointed by the Hon'ble Speaker as Chairman of the Committee, ' 
3. The Committee held पा all 48 meetings out of which, .8 meetings were held at Delhi, Tajewala, Bomibay, Panaji, Bangalore and Mysore. : The names of the members and the number of meetings attended by each of them are shown in the table given below :— 

Sr. Name एव Member Number of meetings 
No. N attended 

1. Shri Hira Nand Arya ' 39 2. Ch. Gaya Lal : 23 
3. Ch. Ishwar Singh i 6 
4. Ch, Phusa Ram . 37 5. Ch. Ran Singh Mann ) 40 
6. Com, Shanker Lal 31 
7, Ch. Surender Singh - 23 
8. Ch. Surinder Singh Aujla 25 
9. -Ch. Narain Singh 37 

Special Iovitee :— . 
10. Ch. Karam Singh. ) 33 

v—
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Meetings beld and business transacted 
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The dates of meetings, the number of members present and the 
business transacted at each meeting are given below —- - 

Business transacted 
; 

2 y 

5r. Date of meeting . Number of 
No. Member 

present 

1 2 3 

1. 7th May, 1980 9 

2. 15th May, 1980 6 

3. 22nd May, 1980 4 

4. 29th May, 1980 4 

5. Sth June, 1980 7 

6. 12th June, 1980 7 

7. 19th June, 1980 7 

8. 26th June, 1980 o7 

9. 2nd Juiy, 1980 7 

The Secretary  explained to पाए 
committee its scope and function. 

Scrutiny of replies received from the 
Government in regard to the implemen- 
tation of assurances 

. Scrutiny of replies received from the 
Government in regard to the implementa- 
tion of assurances 

Scrutify of ‘replics received from the 
Government in regard to वोट implemen- 
w@ation of assurances 

Scrutiny of replies received from the 
Government in regard to the implemen- 
tation of assurances 

Scrutiny of replies received from the 
Government in regard to the implemen. 
tation of assurances 

The Committee orally cxamined the 
representatives of Exicise and Taxation 
Public' Health and Sports Departments 
regarding implementation of assurances. * 

The Committee passed the following 
condalence resolutions :— 

“The Commitlee places on record its 
deep sense of sorrow and grief on the 
sad.demise of Shri V.V. Giri Ex:presi- 
dent of India who  fought throughout 
his life for the welfare of labour and 
weaker sactions and offers पड heart- 
felt condolence on this national loss, 
The Committee also places on .record 
its deep sanse of sorrow and gricf on 
the sad, sudden and untimely death 
of Shri Sanjay Gandhi, M.P. who fought 
throughout his life tirelessly for the 
welfare of masses and down ‘trodden 

\people and offers its heartfelt condelen- 
ce to the bercaved family, 

The Cemmittee also places on record 
its dezp sense of sorrow दाना .grief on 
the sad, sudden and tragic death of 

"Capt. Subhash Saxena, Chief [lying 
instructor of Delhi Flying Club,  who 
also perished in :same . aircraft along 
with Shri Sanjay Gandhi 

The Comumittee orally examined the repre 
sentative of Irrigation Department regard- 
ing Implementation ¢fa surances.
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10, 

. 11. 

12. 

13. 

14, 

15, 

16. 

17. 

18. 

19, 

20, 

17th July, 1980 - 

21st उपाए, 1980 

28th July, 1980 . 

4th August, 1980 - 

11th Avgust, 1980 

12th August, 1980 

18th August, 1980 

25th August, 1980 

27th August, 1980 

30th August, 1980 

2nd Septcmbcr., 1930 

4 Scrutiny -of replies feceived from  the 
Goverament in regard to the implemen- 
tation of assurances. 

5 "किट Committee framed the questionnaire 
in regard to various points of common 
interest for discusing the same with the 
sister Committees of the States to be 
visited, 

7 () The Committee considered Kan_-'the letter: 
-received from Ch, Sant war, M.L.A, 
regarding implementation of assurances. 

(ii) The Committee decided 10 undertake tour 
programee' to other States. 

5" (i) The Committee approved the Tour 
programme, prepared by the office of Goa, 

. Maharashtra and Karnataka, 

{ii) The Commitfee decided that the practice 
of sending the assurances to the Chief 
Secretary be stopped forthwith as recom- 
mended by the Committee in its report 
last year. 

5 (i) The Committee discussed and finalised the 
programme of the Committee with the 
Chicf Engineer, Irigation regarding 
their on the spot inspection of Tajewala 
and Hathni Kund projects. . 

L] 

{ii) Scrutiny of assurances given by the Mini- 
sters on the floer of the House during the 
Budget Session 1980. 

4 Genergal discussion with the representative 
of the Irrigation Department at the time 
of on the spot inspection of Tajewala and 
Hathpi Kund project. 

दि Scrutiny of replies received from the 
Government in regard to the implementa- 
tion of assurances. 

6 Reviewed the questionnaire meant for 
discussion with the sister Committees of 
the States to be visited. 

6 Meeting with the members of the Com- 
, mittee on Government Assurances of the 

Maharashtra Legislature Bombay and 
discussion on points of commeon intercst. 

6 Mecting with the Committee on Govern- 
ment  Assurances of Goa Legislative 
Assembly at Panaji घाव discussion छा 
matters of cdmmon interest, 

6 .Meeting with the Committee on Govern- 
ment  Assurances of the Karnataka 
Legistative Assembly apd discussion on 
poinis of common interest, 

तो
. Y,
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1 

21, 3rd September, 1980 6 The Commitiee reviewed, the. points at 
Ly . ‘Mysore _ which were discussed in पीट 

- . .~ meeting held on 2-9-80 with the Committee 
- . on Government assurances of Karnataka 

» न , -+ Legislative Assembly at, Bangalore. 

22. हुए Séptember, 1980. e 7 « The Committes consolidated and reviewed 
' " its experiences gained during its study 
e, 1, tour of the States of Maharashtra, -Goa 
' ' : v ¢ and Karnataka. 

L. h‘ i T / 

23. 15. इ6ए्शथिशाएिदा, 1980 6 - (i) Scrutiny f replies received from the 
. + Government regarding implementation of. 

g ' assurances. . ! i 

. i , (i) Unanimously reselved that the Hon.Spea-. 
. N ker be requested to accept the recommen- 

\ ... dations,of the previous _cominitiee and 
f . e का J7-r discontinue the practice, of " sending the 

assurances  to the Chief .Secretary for 
f seeking his comments, - 

24, 22pd September, 1980« 7 7 Strutiny of the replies * réceived frem the 
Yo ! © Government regarding implementation 

of assurances 
- " 

25. 29th September; 1980 . 6 . The Committee reviewed. the implementa- 
हम " - ¢ tion of the cotstanding assurances men- 
eyt r N -, tioned in the 10th Report 

. u .t Yoy, fl - . ' . ' 

26. छाए October, 1980 8 The Committee orally examined the 
. fepresentatives of Education Department 

दे ¥ vt - * हा reagrd to the implementation of assu- 
4 [ न - rances 

1 1y, B 

27. 13th October, 1980 B (i) The Committee considered the talegram 
. received from the-Maharashtra Legisla- 

ture Secretariat and:noted its contents 

. (i) Scrutiny of replies received from the 
Government regarding the irmplementation 
of assurances 

28. *22nd October, 1980 8 iy The Committee decided to discontinite theé 
- ) . procedure of sending .the statement of 

‘ " assurances. 1o the Chief Secretary for 
seeking his comments to review of the 
recommendation made by the predecessor: 

' : - Committee and the decision of the Hon'ble 
R दर ot _ Speaker. 

4 PR (i) Scrutiny of replies received from the 
’ Government regarding implementation 

of assurances 

—r
 

29. " 29th October, 19807 9 The Committee orally examined the 
. थे ः 1 representative of FExcise शाएँ Taxation 

Department  regarding implementaticn 
v of assurances ol नि T 

- 30. 4th November, 1980 - ~& Scrutiny of statement of assurances given 
e . by the ' Ministers r.during. the Budget - 

न R Session held in March, 1979, 

31, 10th November, 1980 = 7 * " Scrutiny of statement, of assurances given 
PRI जि =~ by the Ministers during the Budget 'Session 

की #  held in March, 1979
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32, 

33 

3. 

35. 

3६, 24th December, 1980 

37, 

38. 

39, 

41, 

42, 

45, 

—_— 

* 

18th November, 1980 

27th November, 1930 

-3rd December, 1930 

8th December, 1980 

30th December, 1980 

31st December, 1980 

6th January, 1981 

14th January, 1981 

X2nd January, 1981 

29th January, 1981 

- 

4th February, 1981 

13th February, 1981 

19th February, 1981 

L 

Scrutiny of statement of assurances given 
by the Ministers during the Budget Session 
held in March, 1979. 

Sc'rutm'y of statement of assurances given 
by the Ministers on the floor of the House 
during the Session held in September, 1979, 

Scrutiny of statement of assurances given 
by the Ministers on the floor of the House 
during the Session held in September, 
1979 

Scrutiny of replies’ received from .the 
Government in regard to' the implemen- 
tation of assurances, 

Scrutiny -of replies received, _from the 
G_ove'mment in regard to the implemen- 
tation एव assurances. 

The Committee orally examined the 
representatives  of  Agriculture Depart- 
nment  regarding  implementation  of 
assurances, 

The Committee orally exaniined thé 
representatives of Transport Department 
in regard to the implementation of 
assurances. 

The Committee considered the orders 
of the Hon'ble Speaker regarding sum-- 
moning of व senior officer of the Govern- 
ment for expediting the implementation 
of assurances. . 

The committee considered the 0.0. letter 
received- from the Chief Secretary 10 
Government, Haryana and noted its 
comments. 

(1] The committee orallly examined the 
Chief Secretary to Government, Haryana 
regarding expeditious action for~ the 
implementation एव assurances, - 

(ii) The committee also orally examincd the 
representative " of the Transport Depart- 
ment in regarding to the implementation 
of assurances, 

Scrutiny of replies received from the - 
Government in regard to the implementa- 
tion of assurance,, . 

The Committee raviewed the assurances 
appearing in the Eleventh Report. 

No business was transacted for wanat of 
quorum. 

The committee reviewed the Eleventh 
Report. 

A
 

+ 
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46, _'24th.’Fcbruary, 1981 5 The Committe: reviewed. théassuratices 
. given by the Ministers during the Session 

ः held in Febreary, March संग September, ” 1979 ' पर 

47, ऊत March, 1981 4 The ~Committee consitered* “the - ‘drafl 
Report. 

48. ‘2th March, 1981 .+ S () The Committée drafted and fialiséd the 
Report. . . .r Rt 

(i) The Committee chosed Shri Narain Singh 
to act as Chairman and authorised' him 
to approve’ and sign the Reportas the 
Chairman-was under detention,,, 

हि N VTS [ 

v 
प
ं
 

i, लि e edl . 
Presentation of the Report’ लि g 

—— नगणिग जगा ज्् लकी — 2 थी पक ाागााण 

जप Report of the Committee on Government Assurances: ‘of 
the Haryana Vidhan Sabha was presented to the House on ,15th March, 1981. 1. * ० व: 

“ /'. Meetings at places other दि Chandigarh were held-at Delhi, 
"Tajewala, Bombay, Panaji, Bangalore and Mysore.- , ¢ * + <, 

- .. Proceedings , SR ८, 
" दि - - Lo T जव्तलनदरा दे 
जि A record of the proceedings of the meetings of the Committée' has 
"been kept in the Haryana Vidhan Sabha Secretariat. :L ", 

' Committee on Subordinate Legislation 
P . 

Il _The Comimittee consistinig " of seven members of the Haryana 
Vidhan Sabha, besides the Advocate General, Haryana, were nominated 
by the Speaker on the 29th April, 1980, vide notification No. HVS-LA 

- (Sub-Leg)-1/80/43,. dated the 20th April, 1980. . 

Ch. Partap Singh Thakran was appointed by the Speaker as 
Chairman of the: Committee: 5 ¢ . .. : . ' 

1 

The Committee held 48 meetings. The name of ‘the Members 
and number of meetings attended by each,of them are shown in the 
following table :— .+ - R - . 

सपा ' = . AT | - 

Sr. .. Name °f(th°'. Members ,. _ Number of meetings 
NO. न्न्य- जी * «धाम ४ i - . . ले attended 

2 %—h__“fi_"m”——““—fl’-x.g " - +।» 2 L पाया एएएपणएएए - - , - - 

[ न LA - I . . 

1. Ch. Partap Singh Thakran' A 1|



1 2 3 

*2, Rao, Ram Narain - 4 

3. Ch. Hari Chand Hooda - 48 

4. Ch. Jagjit Singh 09100 ] ' 35 

5. दि Kamla Verma ' 46 

6. S. Lachhman Singh ' % 

7. Ch. Rajinder Singh A 35 

8. Ch. Verender Singh. _ 48 

#*9. Sh. Birender Singh ‘ 3 

- *Shri Partap Singh Thakran resigned from the membership of the Committee with 
effect from 14th January, 1981 vide notification No.. HVS-LA (Sub-Leg)-1/8012, dated 
उन January, 1981, on his appointment as Deputy Chairman, State Planning Board 
Haryana and in his place Rao Ram Narain was nominated as Chairman by 
the Speaker with effect from उड़ January, 1981, vide motification No. HVS-LA 
{Sub-Leg)-1/80/81/8, dated the 2nd February, 1981; respectively, 

**Sardar Lachhman Singh resigned from the membership of the Committee on his 
appointment as Minister with effect from the 14th Januacy, 1981, vide notification No. 
HVS-LA (Sub-Leg)-1/80/2, dated the 30th January, 1981 and in his place Shri Birender 
Singh was nominated as member of the Committec by the Speaker with cifect from 
31st January, 1981 vide notification No. HVS-LA (Sub-Leg)-1/80/81/8, dated the 2nd 
February, 1981. : - 

[] - - = - 

SELECTION OF RULES FOR SCRUTINY FRAMED UNDER THE 
VARIOUS ACTS - 

The Committee selectsd the following ‘Acts for the scrutiny ' of 
Rules framed there under :— . 

" 1. The Haryana Ceiling on Land Holdings Act, 1972, 

The Police Act. 

3. ‘The Haryana General Sales. Tax Act, 1973. 

2 

3 

4., The Punjab Excise Act., 1914, 

5. The Haryana Public Moneys (Recoveries of Dazs) Act, 1979, 

6 All the- orders issued by the State Government undef the Essential 
Commodities Act, 1955. 

7. Scrutiny of rules framed under the Haryana Legislativve Ass-crmbly 
(Facilities to Members) Act, 1979, .- - 

. 

PLe 
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Tgh;sl-laryana Private Colleges (Taking over of Management) Act, 
1 

Rules framed under the Haryana Affiliated Colleges (Security of 
Service) Act, 1979 - 

The Punjab Land Revenue Act, 1887. 

The East Punjab Improved Seds and Seedlings Act, 1949, 

The Faridabad Complex (Regulation and Development) Act, 
1971 

The Haryana Industrial Estates (Development and Regulation) 
Act, 1974 

The Punjab Livestock and Birds Diseases Act, 1948, - 

.« The Haryana Home Guards Act, 1974. 

The. Punjab Occupancy Tenants {Vesting of Proprietory Rights) 
Act, 1952 

The Punjab Land Revenue (Surcharge) Act, 1954 

The Haryana Prohibition of Smoking in Cinema and Theatre Halls 
Act, 1974 

The Haryana Anatomy Act, 1974. 

The Kurukshetra University Act, 1956. 

The Rohtak University Act, 1975 

The Haryana:Race-Courses Licensing Act, 1976. 

The Haryana Dowry Prohibition Act, 1976, ! 

The Punjab Gram Panchayat Act, 1952. 

The;P'unjab Co-operative Societies Act, 1961 

Scrutiny of rules framed uader the Punjab Tenancy Act, 1887 
(Rules Reced) / 

The Haryana Municipal Act, 1973, . 

The Punjab Prohibition of Cow Slaughter Act, 1955. (Punjab 
Act No. 15 of 1956). 

The Haryaria Veterinary Council Act, 1976.



) 

. & i cai.. RULES.SCRUTINISED . _.1 .. - 
- १ 

The Committee scrutinized the following rules ;— B 

" 1‘.“T'he Haryana " Ceiling on Land Holdings'.Rules, 1973 ahd the 
Haryana Utilisation of Surplus and other Areas Scheme, 1976 
framed under the Haryana: Ceiling:-on Land Holdings Act 
1972 

. * e . i l 

2. The Punjab Cooperative Societies Rules, 1963, framed under 
s the Punjab. Cooperative Societies Act,. 1961. | ' | 1 

3. The Haryana ‘General Sales Tax Rules, 1975, framed under the 
. Haryana General Sales Tax Act, 1973 P . 

4. The Haryana Home Guards Rules, 1980, framed tnder the 
Haryana. Home Guards Act, 1974. “ 

o 

5. The Haryana Prohibition of ;Cow Slaughter, Rules, 1972, framed 
under the Punjab Prohibition of Cow Slaughter Act, 1955." . 

\ "6: 'The Haryana Private Colleges (Taking over of Managemient) 
Rules, 1979, framed under फिट Haryana Private Colleges (Taking - 
over of Management) Act, 1978. 

- 

7. The Haryana Affiliated Colleges (Scrutiny of Service) Rules 
© ' 1980, framed wunder the Haryana Affiliated Colleges *(Security 

of Service) Act, 1979 

8. The Haryana Legislative Assembly (Facilities to Members) Ruiles 
1979, framed under the Haryana Legislative Assembly (Facilities 
to Members) Act, 1979 

9. The Punjab Improved Seeds and Seedlings -Rules, 1950, framed 
under the East Punjab TImproved Seeds and Seedlings Act; 
1949 : : 

Meetings- beld and bosiness tramsacted i 

The dates of meetings, the number of members present and the 
business transacted at each meeting are given below — 

L 

Sr. Date एवं meeting Number of Business transacted 
No, e ’ members v 

present (. 

1 2 ' 3 4 

है... 6th May, 1580 .. 6 1, Condolence resolution on the sad demise 
? of Marshal" Jesip Brox Tito, President of 

Ydgoslavia, was. passed 
[ 

/ +'2. Scope and function. of the committee... - 

3. Appraisal of the work done by previous 
f Committee 

4. Selection of Rules for scrutiny. 

जज
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व
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2 4 

2 

3. 

4, 

13th May, 1980 

18th May, 1980 

24th May, 1980 

30th May, 1980 

4th June, 1980 

111 June, 1980 

18th June, 1980 

25th June, 1980 

.. 2nd .Iuly__, 1980 

18th July, 1980 

[N 

B
8
 

—
 

C (I} party were passed. 
1 . e 

‘Oral examination of the representative 

Scrutiny of the Haryana  Legislative 
Assembly (Facilities to Members) Rules, 
1973, framed under the Haryana Legisla- 
tive Assembly (Facilities to Members) 
Act, 1979, 

Resumption एव scrutiny of the Haryana 
Legislative + Assembly (Facilities  to 
Members) Rules, 1979 framed under the 
Haryana Legislative Assembly (Facilities 
to ‘Members) Act, 1979, - - . 

- Discussion regarding scruiting - of rales 
framed by फट State :Government undes 
State Acts falling under the State List- 
List-Il of the Seventh Schedule and Statef 
Central Acts falling under the concurrent 
list-IlI .of the Seventh - Schedule of the 
Constitution, 

Scrutiny of the Haryana Private colleges 
(Taking over of Management) Rules, 1980, 
framed under the Haryana Private 
Colleges (Taking over of Management) 
Act, 1978, 

Oral examination of the Chief Secretary 
to Government, Haryana, in respect of 
the Haryana Legislative Assembly (Facili- 
ties to Members) Rules, 1979, framed 
under the Haryana Legislative’ Assembly 
(Facilities to Members) Act, 1979, i 

Scrutiny of Punjab Gram Panchayat 
Rules, 1965, framed under the Punjab 
Gram Panchayat Act, 1952, 

Oral examination of फिट, Chief Secretary 
to Government, Haryana, in respect of 
Hatyana Legislative Assembly (Facilities 
to Members) Rules, 1979 framed under 

- the Haryana Legislative  Assembly 
(Facilities to Members) Act, 1979, 

Discussion of the Salient feature of पीट 
Haryana Ceiling on Land Holdings Act, 
1972, and the Haryana Ceiling on Land 
Holdings Rules, 1973, framed there- 
under. 

Condolence ‘resolution on the spid demise 
of Shti V.V. Giri, Ex-President of India: 
and Shri Sanjay Gandhi ,. Member Parlja- 
ment and General Secretary to the AL C. 

~ 

of the Government in respect of ‘the 
Haryana Legislative Assembly (Facilities 
to Members) Rules; 1979, framed ‘under 
the Haryana  Legislative  Assembly 
(Facilitics to Members) Act, 1979, 

Scrutiny of the Haryana Ceiling on Land 
Heldings Rules, 1973, framed under the 
Haryana Ceiling on Land Holdings Act, 
1972,



1 P 
1 2 3 

12: d4th-Tuly, 19807 हल 
. ' . . v é 

o नर 
15. 29th July, 1980 7 

s . * 14 

«० 3 ' हैं _,.' ' £ है नल Vi 

14, 30th July, 1980 7! 

P ' o 

e . R 

15 SthAvgust, 1980 « 6 

. -fl‘ ! - I. ’ ) :- 

167 fith August,-1980 S5 

Tl : L 

17. 18th August, 1980 5 
. : Lo 

P - ERERT 
18.. 27th-August, 1980 - 6 

. T 

19; आते September, 980 . 7 

20, 10th September, 1980 7 
" ' ' ' 

[y " 2, 

21. 17th September,-1980" 6 

22, 23nd September, 1980 6 

23, 29th September, 1980. 7 

4 ¥ . 3 

‘Genera 

Resumption of scrutiny of the Haryana 

Ceiling on Land Holdings Rules, 1973, 

framed under the Haryana Ceiling or( land 

Holdings Act, 1972, . , 

Resumption of scrutiny of the Haryana 

Ceiling on Land Holdings ‘Rules, 1973. 

framed under the Haryana Ceiling on 

Land Holdings Act, 1972. 

Resumption of scrutiny of the Haryana 

Ceiling on Land ‘Holdings Rules, 1973 

framed under the Haryand Ceiling on 

Land Holdings Act, 1972, and in respect 

of Utilisation of Surplus and other Area_ 

Scheme, 1976. 

The Cominittee went through the provi- 
sions of the Haryana General Sales Tax 

Rules, 1973 with a view 10 scrutining the 

Haryana General Sales Tax Rules, 1975. 

Resumption of scrutiny of the Haryana 

General Sales Tax Rules, 1975, framed 

under the Haryana General Sales Tax 
Act, 1973, 

* Resumption. of scrutiny of the Haryana 
General Sales Tax Rules, 1975, framed 

- under. the .Haryana General Sales Tax 

Act, 1973.. 

Resumption of scrutiny: of the Haryana 

Géneral Sales Tax Rules, 1975, framed 

under the Haryana General Sales Tax 

Act, 1973. 
1 

Resumption of the scrutiny of the Haryana 
Sales Tax Rule, 1975, framed 

under the Haryana General Sales Tax 
Act, 1973. : 

- 

1. Resumption of the scrutiny of the Har-’ 
yana General Sales Tax Rule; 1975, 

framed under the Haryanz General Sales 

Tax Act, दि 

Examination of Rules, orders of the High 
Court by the Committee. 

“Discussion on the Haryana Legislative 
Assembly (Allowance and Pension of 
Members) Act, 1975, 

Resumption of discussion on the Haryana 

Legislative Assembly (Allowance and 
Pension of Members) Act, 1975, 

. Scrutiny/Discussion of the Haryana Le- 
gislative Assembly (Allowance and 
Pension of Members) Rules, 1976, 

. Discussion on the relevant provision of 
the Punjab Prohibition' of Cow Slaughter 

Act, 1955, -~ 

L] 
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1 ' 2 4. ' 

24, 4th October, 1980 

25, 9th October, 1980 

i Y 

26. 14th October, 1980 

27, 20th October; 1980 | 

’ . 

28." . 24th Ociober, 1980 | 

उप: 28th.October, 1980 
1 

30. 31st October; 1980 
. i . 

" § 

31, 4th November; 1980 
ही 

32. 5th Novemiber, 1980 

;- 

33, 12th November, 1980 

34, 17th November, 1980 
I € 1 

. r 

PR 
r - 

35, 27th November, 1930 

36,4 2hd December, 1980 

: 

. 

3 i 
कु लि 

Scrutiny of the Haryana Prohibition of 
Cow Slaughter Rules, 1972, framed under 
the Punjab Prohibition of Cow Slaughter 
Act, 1955, 

Scrutiny of the Haryana Affiliated Colle- 
ges (Scruting of Service) Rules, 1980 
framed wunder the Haryana Affiliated 
Colleges (Serutiny of service) Act, 1979. 

Scrutiny of the Punjab Qecupancy Tenants 
(Vesting of Proprietary Rights) Rules, 
1956, framed under the Punjab Occupancy 
Tenants (Vesting of Proprietary Rights), 
1952 

- ० मे. N 
The Committee held meeting at Haryana 
Bbavan, New Delhi and framed question-- 
naire for discussion with the Subordinate 
‘Legislation Committees of Maharashtra 
Goa, Daman and Diuand Andhra 
‘Pradesh Legislative Assemblizs 

The Committee discussed with the Chair- 
man Lok Sabha Committee on Subordis 
nate Legislation and पीट Members of the 
Committee on Subordinrale Légisfature 
the matters of Common interest at 
Bombay. 

The Committee discussed with the Secre- 
tary of the Legislative Assembly G 
Daman and Diu  matters of Common 
interest at Panaji. v 

The Committee discussed with the Acting 
Speaker Andhra Pradesh  Lepizlative 
Assembly matters of Common  inferest 
at Hyderabad. 

Reviewed the discussion held with the 
Committee on Subordinate Legislation of 
the Maharashtra Legislative  Assembly 
Secretary  Legislative Assembly : Goa,s 
Daman हफ्ते Diu and the Acting Speaker 
of the Andhra Pradesh Legislative Asse. 
mbly, at Haryana Bhavan, New Delhi; 

Discussed the difficulties faced by फिट 
Committee during  its tour regarding 
railway  rescrvation etc. appreciation 
letters, at Haryana Bhawzn, New Delhi 

Scrutiny of orders issued under the Fss- 
ential Commoditics Act, 1955 

Scrutiny of the Punjab Cooperative Socie- 
ties Rules, 1963. framed under the Punjab 
Cooperative Societies Act, 1961 

Scurutiny एवं the Haryana Home Guards 
Rules, 1980, framed under the Haryana 
Home Guards Act, 1974 - A 
Resumption of scrutiny of Haryana Home 
Guards Rules, 1980, framed uncer पाए 
Haryana Home Guards Act, 1974,
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- 37 

38, 

39. 

41: 

42, 

43, 

45, 

45, 

2 3 

16th December, 1980 7 

22nd December, 1930 7 

15 January, (981 6 

7th January, 1980 7 1, 

N 

2 

14th lannary, 1981 6 

21st January, 19581 b3 1. 

A 

28th January, 1981 4 

4th February, 1981 7 

17th Fc'bruary, 1981 5 

22nd Febroary, 1931 3 1 

Scratiny of the Punjab Improved Seed 
and Seedlings Rules, 1950, framed under 
the East Punjab Improved Seed and 
Seedling Act, 1950, 

Resumption of scrutiny of the Punjab 
Cooperative Societies Rules, 1963, framed 
under” the Punjab Cooperative Socicties 
Act, 1961, 

Resumption of scrutiny of the Punjab 
Cooprative Societies Rules, 1963, framed 
ugnfider the Punjah Coop. Societies Act, 
1961, दे 

Oral examination of the representative 
of the Education Department in respect 
of the rules framed under the Haryana 
Private Colleges (Taking over of Manga- 
ment) Act, 1978, 

Resumption of scruting of Punjab 
Cooperative Societies Rules, 1963, framed 
under the Punjub Cooperative Socicties 
Act, 1961, ‘ 

Scrutiny of the Material furnished by the 
Revenue Department in respect of the 
Haryana Ceiling on Land Holdings Rules, 
1973 and the Haryana Utilisation of दान 
plus and other Areas Scheme, 1976, 
framed under the Haryana Ceiling on 
Land Holdings Rules, 1973, 

Oral examination of the representative 
of the Revenue Department in respect 
of the rules framed under the Harvana 
Ceiling on Land Holdings Act, 1972, 

Resumption of scrutiny of the Puonjab 
Caooperative Socicties Rules, 1963, framed 
under the Punjib Cooperative Scrieties 
Act, 1961, R 

Oral cxamination of the represeniative 
of the Exicese and Taxation Department 
in resprct of the Hatyana Genera! Sales 
Tax Rules, 1975, framed under the Haz- 
yana General Sales Tux Act, 1973, 

Oral examination of the representatives 
of the Revenue Department in respeet 
of the'Haryana Ceiliag on Land Holdings 
Raules, 1973, and the Haryana Utilisation 
एवं Surplus and other Area Scheme, 1976, 
framed under the Haryana Ceiling on 
Land Holdings Act, 1972, 

Resumption of Sceutiny of the Puajab 
Cooperative Societies Rules, 1963, framed 
under the Punjab Cooperative Socicties 
Act, 1961, ’ 

« Discussion छा, the Memorandum prepa-- 
red by the Vidhan Sabha Sectt.,, régar- 
ding scope and function of the Committee 
on Subordinate Legislation, 

e
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2. Resumption of the Haryana Prohibition 
of Cow Slaughter Rules, 1972, framed 
under शाह Punjab Prohibition of Cow 
Slaunghter Act, 1955. 1 1 

47. 27th February, 1931 6 1. Qral examination of the represcotative 
of the Home: Department ' in respect 
of the Haryana Home .Guards Rules 

' 1980, framed Under the Haryana Home 
Guards Act, 1974, e 

2. Oral exdminatipn of the representative of 
. ‘ Cooperation Department in respect of the 

- . Puajab Cooperative Societies Rules, 1963 
’ ) . नि framed under the  फिपाएतक Cooperative 

Societies Act, 1961, . : 

43- 5th March, 1981 5 Drafting an_d'fina]i'zation_ of its 12th jReport. 
coa PR -t " Il i ¥ 

Meétings at places other than Chandigarh ' 

The Committee undertook an official tour from 29th October, 1980 
to 5th November, 1980 of the States of Panaji (Goa), Bombay (Maha- 
rashtra) and Hyderabad (Andhra Pradesh) with a view to have disc nssion 
with the Members of -the -Committee .on Subordinate Legislation -of 
these States regarding. the Procedural matters' pertaining to' the! working 
of the Committee on Subordinate Legislation besides the meeting held 

~at Haryana Bhavan, New Delhi. ¢ ' न 
3 . 4 - 

' Report'Prese'nted ; 

= The .Committee presented to the House its 12th Report on the 
“23rd March, 1981, . b 

Proceedings  ; . ro 

i 

. P, 

सदा A rec’o_r"d" of .the proceedings of the Committee has been- kept in the 
aryana Vidhan Sabha Secretariat. न 

The C'.ommittec on Privileges 1980-81 . 

1. The Committee on Privileges, consisting of ten_members, was 
nominated by the Speaker on the 4th March, 1980. 

Sardar Lachhnian Singh, M.L.A., was app-o-in_ted by the Speaker as 
Chairman of the Committee. The names’ of the members of Committee 
are given below ;— 

Sr. No_.‘ Names of Member 

I . 2 -t oW . w T ' 3 e e «- 1. 2 I3 

1. Serdar Lachhman Singh SRR 
2. Brig. Ran Singh 
3. Shri Kanhiya Lal Poswal
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Chaudhri Partap Singh Thakran 

Shri Surinder Singh Aujla 

Chaudhri Rajinder Singh 

Chaudhri Har Swarup Bura 

Shri Deep Chand Bhatia 

Chaudhri Phusa Ram 

Shri Devi Dass हि
 

कह
 

A
 

e
 

On the 110 March, 1980, Brig. Ran Singh, M.L.A. resigned from 
the membership of the Comimittee and in the vacancy caused by his 
resignation Shri Preet Singh, M.L.A., was nominated to serve on the 
Committee of Privileges w.e.f. 11-3-1980. 

On the 12th June, 1980, Chaudhri Har Swarup Bura, M.L.A., 
resigned from the membership of the-Committee and in the vacancy caused 
by his resignation Shri Ram Kishan, M.L.A., was nominated to serve 
on the Committee of Privileges with effect from 1-8-1980. 

Sarvshri Lachhman Singh (Chairman of Committee) and 
Kanhiya Lal Poswal, M.L.As. on their appointment -as Ministers and 
Sarvshri Ram Kishan and Partap Singh Thakran M.L.As. on their 
appointments as Chief Parliamentary Secretary and Deputy Chairman, 
Planning, Board Haryana respectively, resigned from the membership of 
the Committee of Privileges w.e.f. 14-1-1981, 

Swami Aditya Vesh and Chaudhri Ran Singh, M.L.As. were nomi- 
nated to serve on the Committee of Privileges with effect from the 
3rd February, 1981, . 

2. The Committee held a total number of 22 meetings during the 
period under review. The names of the members and the number of 
meetings attended by each of them are shown in the following table :— 

Sr. Namz of Member Number of meetings 
No. attended 

1 2 3 

1, Sardar Lachhman Singh 20 ' 

2. Brig. Ran Singh . — 

3. Shri Kanhiya Lal Poswal 16 

4. Chaudhri Partap पडा Thakran 18 

5. Shri Surinder Singh Aujla 14 

6. Chaudhri Rajinder Singh . ं 9 

N 
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1 2 3 

7. Chaudhri Har Swarup Bura ' — 

8. Shri Deep Chand Bhatia , 13 

9. Chaudhri Phusa Ram 10 

10.  Shri Devi Dass ;- 17 

11.  Shri Preet Singh 14 

12. Shri Ram Kishan 12 

13. Swami Aditya Vesh 1 

14. Chaudhri Ran Singh 2 

3. Question of Privilege Considered 

1. The Committeée considéred question of alleged breach of privilege 
against Dr. Mangal Sein, M.L.A. for using offensive and derogatory 
language for the Hon. members of the House by Dr. Mangal Sein, 
M.L.A., on 10-7-1980, which was referred by the House to the 
Committee of Privileges on 12-7- 980 for examination and' report 
to the House. ) 

2. The Committee considered question of alleged breach of privilege 
in regard to.the allegations levelled by Swami Aditya Vesh, M.L.A., 
against Chaudhri Sant Kanwar, M.L.A., on 17-12-1980, which was 
referred by the House on' the same day to the Committee of 
Privileges for examination and report to the House. 

Meetings Held and Business Transacted 

4. The dates of meetings, the number of members present and the 
business transacted at each meeting are given below :-- 

Sr.  Date of meeting Number of Business Transacted 
No. members 

present 

o1 2 . 3 . 4 

1. 16-6-80 G Discussed the scope and functions in de- 
tails of the Committes. 

2. 30-6-%0 पे The Committee passed two condolende 
resolutions on फिट sad demise of Shri 
Sanjay Gandhi, Member of Parliament 

vand Skri V.V. Giri, Former President of 
of India. 

3. 23.7.30 6 Considered the privilege motion ‘against 
Dr. Mangal Sein, M.L.A,
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4, 31-7-80 - 6 Scrutinised  the relevant proceedings of 
the Vidhan Sabha in regard to the'privilege 
motion against Dr. Mangall Sein, M.L.A 

.y . 1 + W B | 

3. 6880 - 9 Scrutinised the relevant proceedings of 
the Yidhan Sabha in regard to the privilege 

' motion against Dr!'‘Mangal Sein; M.L.A 

6. 12-8-80 6 Scrutinised the relevant proceedings of the 
' Vidhan Sabha in regard to the privilege 

motion agsinst Dr. Mangal Sein, M.L.A 
L 

7. 19-8-80 2 6 Considered the privilege motion against 
. Dr.”Mangal Sein,, M.I..A 

8. 29-8-80 7 Considered आह procedure to be adopted 
[ on the privilege motion against Dr 

Mangal Sein, M.L., 
था R - , 

9. 9.9.80 . 5 Evidence of 'Chaudhri. Khurshid Ahmed, 
. Local Government. Minister, Haryana था. 

n, . पद . -Support ofihis allegation.contained in the 
privilege motion against Dr, Mangal Sein, 

- a e ‘e न 

[FEI O 3 ' L - व ad T जम FE ' 

10: 16-9-80 .. r -, 5+ 7, A.Considered the privilege motion against 
. न . i . Dr-Mangal Sein, M.LLA. व 

‘11124980 
दो 4. 7 1. 4 

व .। ध्ह ., ~ # Considered further procedure to be adop- 
पल हट o, e - ted on privilege motion ’‘against Dr 

1 Mangal, Sein, M.LL 

12. 6-10-80, . . 6 , Oral examination of Dr. Mangal Scin 
(LR 4 . “M.L.A. was postponed 1o anocther date 
L -t T 3 as' the summens could not-be served on 

. R . 1. # 18 -_him The Committee also discussed 
4 N N r this issue and; decided to write to the 

ः 1, o o Post Master, Rohtak about the non 
-5 -t " delivery of Registered letter addressed to 

Dr. Mangal Sein, M.L.A 

13. 13-10-80 T 7 'Considered फीड procedure to be adopted 
on privilege motion against Dr. Manga!l 

० N TR ooy i 1. Sein, M.L.A 

14, 17-10-30 दि : 7 ः Considered the procedure 10 एड -adopted 
on privilege motion against Dr. Mangal 

- Sein,” वी... 
. . 

15. 3-11-80 6 Censidered the three letters received from 
. उस, Mangal Sein, M.L.A., requesting for 

extention of time for appearing before the 
Privileges Committee on medical grounds 

! and for obtaining certain documentsf 
«ना . information ete .~ 

16, 11-11-80  , N 6, Considered the three communications 
- ¢ R जि - received from Dr. Mangal Sein, M.L.A 

17, 25-11-80., । ' 7+ Examined the three communications 
. L - . received from Dr. Manpgal Sein, M.L.A_ 

18. .9.."12.3()‘I N v _n.l -7 (i) Discussed the privilege mofion against 
«  Dr. Mangal Sein, M.L.A 

. . (ii) The Committee authorised the Chairman 
. © .. ' _ 4 =7 (Sardar Lachhman Singh) to draft and 

L
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present the Preliminary Report to the House on the privilege mation against Dr. Mangal Sein, M.L.A_ secking extention of time for making the fina] Teport upto the . first sitting of the next Sesston. 

(it} The Committee also decided to undertake a' study tour to the States  of Uttar Pradesh, Bihar and Kamatak a with cficct from 15th Yanuary, 198 
19, 23-12-80 7 (i) The Committee postponed the siudy tour programme which was to commence from 15th January, 198] and decided to under- G taske the said tour in the end of January, . 1981, 

(i) Considered’the procedure (0 be adopted . on the privilege motion against Dr. Mangal Sein, M.L.A, ) 20, 30-12-30 .. 8 . Considered the privilege motion against Chaudhri Sant Kanwar, M.L.A. 21. 5-3.81 4 (i) Considered the -request of Dr. Mangal (First sitting) Sein, M.LA,, for extension of time for s ) appearing before the Committee of Prvileges on medical grounds, o 
(ii) The Committee authorised the Acting Chairman (Swami Aditya Vesh) to draft and present the Second Preliminary Report 1 

0 'the House on the’ privilege motion . 
against Dr, Mangal Sein, M.L.A., secking extension of time for making the final Report upto the fitst sitting of the next Session, 

2. 5.3.81 4 The Committeé 2uthorised the Acting (Second sitting) Chairman (Chaudhri Ran Singh) to drafi and present the Preliminary Report to the House on फिट privilege motion against 4 Chaudhri Sant Kanwar, M.L.A_, seeking extension of time for making the finaf . Report upto पीठ first: sitting of the next - Session, - 
_— e 

5. Eive mectings i.e. 17-7-80, 27-10-80, 9-1-81, 29-1-81 and 20-2-8] adjourned for want of quorum during the. period. under review. 
Meeiings at places other then Chandigarh 

6. The Committee held one meeting at- Haryana Bhawan, New Deljii on the 17th Qctober, 1980. 

The Committe¢ decided to undertake a study tour to the State of Uttar Pradesh, Bihar and Karnataka with effect from 29th January, 1981. Before proceedings on tour the Committee met at. Delhi on 29-1-1981 * butfor want of quorum the meeting was adjourned’ and could not proceed on tour, v et e - v 
Reports | 1 T B 

7. 1. The Chairman of the Committee {Sardar Lachhman "Singh, M.L.A)) presented the first Preliminary. Report .of the Com. mittee of Privileges to theHouse on_the 15th December, {980 on the matter in regard to the questionof alleeed breach of 
-
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privilege against Dr. Mangal Sein, M.L.A,, for using offensive 
and derogatory language for the Hon'ble members of the 

House on 10-7-80 seeking for extension of time upto the 

दे first sitting of the next Session. 

2. The Acting Chairman of the Committee (Swami Aditya Vesh, 

4" M.L.A.) prescated the Second Preliminary Report of the Com- 

mittee of Privileges to the House on the 9th March, 1981 on 

. the matter in regard to the question of alleged. breach of 

/ privilege against Dr. Mangal Sein, कर 1...है.. for using offensive 

"+ and derogatory language for the Hon’ble members of the 

House on 10-7-80 séeking for extension of time upto the 

.- , first sitting of the next Session. 

4 -, 3. The Acting ‘Chairman of the Committee (Chaudhri Ran 

, Singh, M.L.A.) presented the Preliminary Report of the 

' Comnmittee of Privileges to the House on पाई Sth March, 

, 1981 on the matter in regard to the question of breach of 

. privilege against Chaudhri Sant Kanwar, M.L.A., regarding 

the allegations_ levelled by Swami Aditya Vesh, M.L.A. on 

17-12-80, seeking for extension of time upto- the first sitting 

* 1 छा the next Session., ~ 
o Proceedings 

8, A record of proceedings“of the meeting of the Committee has 

been kept-in फिट Haryana Vidhan Sabha Secretariat. 

¥ 
¢ 

. 

.1, The Bu‘sin'e_ss A‘dvils"ory Committee . 

" "The Committee, consisting of six members, nominated by the 

Speaker on the 29th February, 1980, continued to function upto the 

28th June, 1980, wheén a new Committee was nominated by Col. Ram 

Singh, the ex-officic Chairman of the Committee vide notification No: 

FIVS-LA-4/82{80/55, dated the 29th June, 1980, 

The Committee, which-was constituted on the 29th June, 1980, held 

one meeting only. **The names of the Members of, the Committeef 

Special invitees- and the number of meetings attended by each member 

are shown in the following table :— 

जि, No. Name of Member No. of meetings 

+1. Col; Rao Ram Singh, Ex-Officic Chairman 1 

. 2. Ch. Bhajan Lal, Chief Minister "हा I 

3. Lala Balwant Rai Tayal, Finance Ministet 1 

4, Ch. Khurshid Ahemd, Local Govt. Ministér | 

5. Sh. Mool Chand Jain, M.L.A. ' 1 
© 6. Dr. Mangal Sein, M.L'A. w B | 

Spécial Invitees ot नल, - 

1. Kr. Vijay Pal Singh, Deputy Speaker . -t 

2. Ch. Shamsher Singh Surjewala, M.L.A. | 

3. Rao Dalip Singh, MLA. 3 ¥ 1 
4. + Ch. Verender Singh;, M/L.A. * I A + 1 

+ 5. * Smt. Sushrha Swaraj, 'M,.‘L‘.A'l.:“r'i Lo 0, 1 

- 
1] 2 =- . 

-
M
'
 गा के. ७ आज N 

¥ . ' " 1 4 ] - 
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The Committee which was constituted on the 3rd December, 1980, 
Vide Notification No. HVS-LA-117/80/86, dated the 3rd/4th December 
1980, held one meeting. All the members/Special invitees' were, present 
in the meeting 

The Comrhittee which was constituted एव. the 2nd March, 1981 vide 
Notification' No. HVS-LA/1/8/13, dated the 3rd March, 1981, held 2 
sittings. ‘The names of the member of the Committee/special- invitees and _ 
the number of the meetings attended by each member are givén below ;— 

N 

Sr. Name of Members No. of meetings 
No. ' attended 

1. Col. Rao Ram Singh, Speaker.EJx—Oflicib' Chairman w2 

2. Ch. Bhajan Lal, Chief Minister ' T2 

3. S. Lachhman Singh, Food and Supplies Minister 2 

4. Ch. Khurshid Ahmed, Minister of Parliamentary Affairs 2 
5. Sh. Mool Chand Jain, M.L.A. 2 

6. Dr. Mangal Sein, M.L.A. . 2 

Special Invitees 

1. Kr. Viiay Pal Singh, Deputy Speaker 

2. Sh. Baldev Tayal, M.L.A: 
3. Rao Bansi Singh, M.L.A. 

4. Ch. Preet Singh Rathi, M.L.A. 

5. Sh. Sumer Chand Bhatt, M.L.A. ' 
T
R
 

B 
B
B
 

Subject Discassed 

The Committees which were constituted on the 29th June, 1980 
3rd December, 1980 and 2nd March, 1981 held 1, 1 and 2 meetings 
respectivey. In these meetings the time table for various items of 
business before the Vidhan Sabha during its sitting held on 10th July, 
1980, 12th July, 1980, 15th December to 18th December, 1980 and 
from 9th March, 1981 to 29th March, 1981, were settled. 

Sr. Business Transacted ‘Date रण एाथ्वाधिधिए 
No. 

1. Recommendation regarding business transacted 8th July, 
from 10th July, 1980 to 12th July, 1980 1980. 

2. Recommendation regarding business transacted 15th Dccembe‘r, 
from 15th December, 1980 to 18th December, 1980. 
1980 . . 

3. Recommendation regarding allocation of time 17th March, 
for transaction of Government and private 1981. 
Meinbers business from 9th March, 1981 to 
28th -March, 1981
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Proce.edings , 

* "A record of ihe proceedings. of the m'eet'ings of the Committee has 
been kept in the Haryana Vidhan Sabha Secretariat. 

Rules Committee दि 

‘The following members were nominated to serve on the Rules Com- 
mittee for फिट year 1980-81 ;—: . N ; - 

1. Col. Rao Ram Singh, Speaker " 1. Col. Rao Ram Singh, Speaker  ExOficio एप Ex-Officio 
- - ' Chairman 

2. Shri Khurshed Ahmed, Finance Minister Member 
and Minister for Parliamentary Affairs . ' 7 

3. Kr. Vijay Pal Singh. Deputy Speaker * ° . ' Do 
4. Shri Mool Chand Jain ' Do 

5. Ch. Rizag Ram ' Do 
6. Dr. Mangal Sein ' Do 
7. Ch. Partap Singh Thakran ' Do 

8. Smt. Sushma Swaraj . Do 

The Commiteee did not hold any meeting during पाठ year. 

House Committee 

The Committee consisting of five Members,. was nominated by the Speaker on 29-4-80 for the year 1980-81. 

Kanwar Vijai Pal Singh, Deputy Speaker, was ex-officio Chairman 
of पीट Committee, . 

The Committee held 27 sittings. 

‘The names_of the Members and the number of meetings attended 
by each of these are shown in the table below *— ) ' 

Sr. Name of Members . Number of meetings No. ' attended 

I. हटा, Vijai Pal Singh, D——M’epuw Speaker. Ex-officio B S Chairman v ST ’ न तु - - N ._-‘ ) के ना - . - “4 जी 

2." Sh. Inderjit Singh et i ,र. दा, e T 

3. Ch. Jagjit Singh PoRla @ = " 77 ot 19 

4. Sh. Mool-Chand Mangla, दल बह न s« तट न. = 260 
व 3PN I-,.__-. पद पे थक न ॥ ० पलक धतकाी नर ४.१. के गाना 

5. Sh, Satvir'Singh Malik; | » N R T 2470 

[ 
ot
 I



T
 

55 

The dates of the meetings. the attendance there मां and ‘busifiess 
~transacted/subject discussed at each meeting are given below :— . 

Sr. Date , . . = Number of Business transacted 
o. . Members ’ 
et e o present . 

1 - 2. हे - b '_'--3‘ _j : 4 

1. 3680 [ ¢ "2 ¢ 1, Consideration of application of Smt. 
W , e o Dr. Kamla Verma, M.L.A., for the allot- 

Lo : Lot -+ ment of Flat. 
P यृन .र कि i . 

2. Consideration of observation of the Hon, 
» के 1 e o o है. Speaker reg. allotment of Flats{S.Q. & 

- ! R टॉप M.G. 

#, हे. * 3. Consideration of letter received from 
. Shri Bhagi Ram, M.L.A., reg, charging 

¥ sz oW o ने. 7. of Rentin the M:L.As., Hostel 
L' - . 4wy b s 

_ . 4. Consideration of note dated , 11-4-80 
. % लि हक ' “हल. submitted by the Secretary'land. reply 

एप प« from the Director, Hespitality and 
Tourism, Chandigarh"dated’ -26-5-80 reg 

; न द' 1. .-, canieen of Vidhan Bhawan 

5. Decision reg. charging of Room rent in 
the M.L.As., Hostel, 

P «दा 6. Extension of Tefephone in the room of 
§ o . Assistant Director Hospitality, Haryana. 

, M e Dt ८-. कर न . & 7. Decision reg, providing liftin the M:L.As. 
न i N v Hostel. 

- नया ot 7 नर 7 8. Recommendation reg. ch_e_c""kin"g of ‘the 
. s oLt furniture items as per provision,te ensure 

v o . . that these are in good shape 

2
 

1 

L.t T “._'- . ' 9. Decision reg. construction  of Fiats, 
ली ना TR 5.Q. & M.G 

] 

Lo «तन . 7 10, Decision reg. cohstruction of  Guest 
House. 

लि, ला 

- o, e . ¢ Il."Decision reg. proper division“of “accom- 
i modation of Vidhan Bhawan, M.L.As., 
oL “हा या W Hostel and M.L.As., Flats between Punjab 

i and Haryana SET 

1, Decision reg. reservation ए 51005 in 
Haryana Bhawan, New Delhi. 

2. Consideration of application of Sh. Preet 
Singh Rathee, M.L.A,, reg. allotment of 
5.0. 

1. Discussion with the Chiel Secretary reg. 
reservation of rooms for use एव M.L.As., 
in the Haryana Bhawan, New Delhi, 

1. The Committee place on redord ifs deep 
sence -of sorrow and grief on the sad and 
and .sudden death of Sh. V. V. Giri, Ex- 
President of India, Sh. Sanjay Gandhij, 
M.P., and also Capt. Subash Sexena, 
{LChief Flying Instructor of a Delhi Fly- 
ing Club. 
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5. 1-7-80 

t.. 15-7-80 
(at Delhi) 
Haryana Bhawan 

7. 22-7-80 

3. 297-.80 . 
(Sub-Commitice) 

9. 30.7-80 

(Sub-Commitieg) 

i 5.83-80 

11, 98-80 

1. Decision rég. Quality of Food ~ serve 
and service rendered in the Canteenf 
Rooms in the M.L.As., Hostel, Haryana. 

2. Consideration of complaints made by the 
Haryana Legislators reg. non-reservation 
in the Punjab Roadways Buses. 

3. Consideration of the note dated 17-6-80 
submitted by the Secretary regading. 
charging of room rent from फिट officers/ 
officials of Lok Sabha/State Legislatures. 

4. Constituted a Sub-Committec to report 
whether the FlatsjServant quarters and 
Motor Garages are being properely used 
by the M.L.As. 

5. Consideration of the tour programme of 
the Commiittes to various Stafes. 

1. Oral examination of the reprsenative 
of the Hospitality Department. 

2. Consideration of complaint made by 
" 8h, Udai Singh Dala! regarding M.L.As. 

Flats. 

3. Consideration  of suggetion made by 
Sh. Jai Marain Verma, M.L.As. reg. 
M.L.As., Hostel. 

. Decision regarding direction of the Hon, 
Speaker reg. House Committes, 

1. Consideration of the report regarding 
Punjab and Moharashira  Bhawan. 

2. Decision regarding items  of daily use n 
the Canteen of M.L.As. Hostel & Haryana 
Bhawan, 

2. Decision regarding Haryana Bhawan. 

I. Consideration regarding use of Flats/ 
Servant Quarters/Motor-Garages. 

1. Physical verification of M.L.As, Flats/ 
5.Q:/M.G. - 

I. Consideration of the Report of the 
Sub-Commitiee of the House Committee. 

2. Considzration of the obseravation of the 
Hon.Speaker dated 21-7-80  regarding 
M.L.As. Hostel. 

3. Considemation of the Telegiarmn received 
from the Kerala Legislature. reparding 
visit of thelr House Commitice, 

1, Consideration o D.O. letter reccived 
from Sh. Darbara Singh, Chief Minister, 
Punjab, regarding Punjib Roadways. 

s 2. Decision regarding _ Televista Television 
be purchased for M.L.As. Hostle 

e
y
 

e
t



- 3. Consideration of the Towt Programme 
' of the Committee to the States of Kar- 

nataka, Goa & Kerala, ¥ia Bombay 
1f9r°som 3rd October, 1980 to 14th Cctober, 

] . . .4 Decision regarding visit of House 
e O 1 ! ;7 Committee of Kerala State Legislatuce. 

5. Consideration of the questionnaire for 
’ discussion with the counter-part Cormit- 

tee of other States 

6. Decision regarding playl"r'g of bus from 
M.L.As. Hostel Sector-3 to Railway 
Station, Chandigarh 

12. 9.9-1980 5 1. Discussion with फिट Homse Committee 
Kerala on matters एव common interest. 

13, 26-9.1930 4 1, Decision regarding M.L.As., Hostel. 

2. Decision regarding reffering  the points 
refating to the working of the Hospitality 
department  in the Ha-yana Bhawan 
Canteen for scrutiny and further action. 

3. Decision regarding chargxig of Rs. 3/- 
' as room rent in Haryanz Bhawan from 

M.L.As. asisbeing charged from Haryana 
Govt. officers 

4. Decision regarding M.L.As. Hostel. 

14. 14-10-1980 R 1, Decision regarding  E<emption from 
paying the registration and Stamp Fée 
on the Mortgage Deed of Land and 
building to फिट M.L.As कि 

2, Decision that the M.L.As. be allowed to 
. mortgage those plots waich they have 

¥ purchased from the Heryana  Urban 
) Development Authority, . 

श
क
 

3. Discussicn with the Food & Supplics 
Minister, Haryana, vega~ding supply of 
cement to the Members for construction 

- purposes. 

जज
 

15. 25-10-1980 1. Discussion on matters of sommon interest 

with the visiting House Committee of 
. Karnataka State 

. 2. Decision regarding unsa isfactory artang- 
u ments for the dinner लिन the Karnataka 

House Committee. 
kl 

16., 11-11-1980 3 1. Decision  regarding  providing  certain 
facilities का पीट M.IL.As. Hostel 

* * 2. Allotmenl, of Motor CGarage No. '4 to 
न Ch. Birender  Singh, M.L.A, 

17 है 37-11-1980 3 1. Decision regarding supaly of quilt and 
- blankéts to Hon'ble Members in पीट 

. { Hastel. 
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18, 8-12-1980.~ 

iy अर. 

दल
 

गे लुक, 7 हु 
“ - . i_“ 

- -'"i ,-‘!,‘ I ‘ 

Lo . * . - - 
॥ हि ' e 

PRI - N - " 

L i L 
o L सा तह 

20, 23-12-80 कै. S S 
{at Delhi) 

»  -Haryana Bhawan ., 
e Tt न . 

o S L I R B द' T 
oMy s 

2-]'.",f.-2-_l-]981.._r'-, पर 1४ 

LN oo A Y 

22, 13-14198l नाक - L b J....j'-_-.:’l:’ 1 
हैँ जे - 

दा 

2. Consideration of request of Shri Lehni 
Singh, M.L.A., for the allotment of 
Motor Garage. 

3. Decision 10 treat all the visiting Committees 
of other State Legislatures as State Guest. 

4. Decision regarding charging  of roo.m 
rent from Swami Aditya Vesh, M.L.A, 

5. Decision rega.rdin‘g charging of Roor 
rent from out-siders. 

1. Consideration of Rul~s of allotment पा 
the Legislator’s Hostel, 

2. Decision regatding allotment of rooms 
in the M.L.As. Hostel. 

3. Decision regarding recommendations of 
the Commitiee which have been imple- 
mented and not implemented, 

" 1.. Decision regarding allotment of rooms 
in the M.L.As. Hostel for the ensuing 
session ए the Haryana Vidhan Sabha. 

रे. Decision regarding inspect and check the 
catering facilities in the Haryana Bhawan, 
New Dclhi on 23-12-1980. 

3. Consideration of letter dated 101280 
received from the Chief Secretary to Govt. 
Haryana regarding reservation of accom- 
modation in the P.W.D. +Rest House, 
Sector-8, Chandigarh, 

1. Oral examibation of the representatives 
of the Hospitality Organisation, Haryana. 

2. Decision regarding the tour of the House 
Committee to the State -of Karnataka, 
Kerala and Goa from 19-1-81, 

1. Discussion regarding stay of Private 
persons in the M.L.As. Hostel. 

2. Discussion regarding facility of call Bells 
in the M.L.As Hostel. 

3. Consideration regarding  providing of 
+ Towels in the M.L.As., Hostel, 

4. Decision to provide the liguid soap 
in the M.L.As. Hostel. 

3. Discussion regarding inferior qur कि of 
Tea/Coffce being served by!'the “Vidhan 
Sabha Canteen. 

1. Telegrams/letters placed before the 
Committee regarding transport and 

Boarding arrangements d uring 5 tour, 
13 - = 7 

- 2. Discussion regarding the stay of private 
persons in फिट, M.L.As.. Hostel, 
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" 

या की किरण 

उठ 19.1-1981 ° - 3 1. Dls"cussicn_ regarding tour Frogramme of (New-Delhi) - of the Committse, ' " Haryana Bhawan 

24, 23-[-']98__1__ ) 2 1, Discussion with the House _Co"mmi_t'_l.ce‘ 
(Banglore) Karpataka on the matters of common 

25 26-1-1981 
(Trivendrum) 

26, 30-1-1981 ) 2 
(Panaiji) 

]
 

—
 

interest, | B 

. Discussion with House Committee Kerala, 
.00 the maiters of common :interest. N 

. Discussion with the officers of Goa, 
काश and Diuve Assembly regard ing the 
facilitics given (0 the Members. . 

2. Discussion with the Governor of Goa, 

27, 3-2-198i 27 
(New-Delhi) . 

28, 25:2-1981 4 

29, 3-3-198) 3 

2 

Daman and Diue, regarding the develop: 
ment activities ‘in their respective States, 

Decision that the Secretarics of the 
Legisiatures of Andhra Pradesh, Karna- 
taka, Kerala, Goa and : Maharashtra- 
Statcs एड sent  the letier of thanks! 

. Consideration of application of Ch. Lehri 
Singh, M.L.A. for the allotment of Motor 
CGarage. - 

. Consideration of a'pplicatinn of Ch. Gaya 
Ram, M.L.A., for the zllotment of M.L.As, Flat. 

. Allotment of Servant Quarter and Motor 
Garage 'to M.L.As. 

. Consideration of the letter t=ceived from 
Shri Mool Chand Jain regardling reserva- 
tion of rooms in the Hostel : 

. Consideration of marter of providing छा 
Bamboo' Chicks and Door Mats in the 
Hostel. , 

. Consideration of matier of providing of 
Towels and Soap in the M,L.As. Hostel, 

Cousideration of letter dared 4:2-1981, 
received from the Deputy Sccretary (10 
Govt. Haryana, Haryana Bkawan, 

. Allotment of rooms in the M.L.As. 
Hostel for the Budget Session, 

. Decision regarding charging of room 
नह M.L.As., Hostel,. = . . 

4 
R - - = . - = 

! ' Proceedings 

-~ A record of p'roceedings of the sittings of the Committee has been 
kept in the Haryana Vidhan ‘Sabha Secretariat. .
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- Library Committec- हि 

N _T_he- __C_o_mmittee c-onsisting of six members was nominated by the 

Hoh’ble’ Speaker on 29-4-1980." 

Rao Dalip Singh, a member of the Committee, was appoin_'tcd 

Chairman and later on _he resigned from the Committee on 14-1-1981 

on his appointment as Minister. 

The Committes held 29 meetings. The names of members, together- 
with the number of meetings attended by each of them are given in the 

following table - 1 

Sr. _ Name of the members No, of meetings 

No. व attended 

1. 1९30 Dalip Singh | Chairman 16, * 

2. Swami Aditya Vesh Member 1% 

3. Dr. Brij Mohan Gupta ” 27 

-4, (हा. Harphul Singh " 25 

5. Master Hukam Singh की - 20 

6. Sh. Jagdish Kumar Baniwal » 28 

The Committee selected the publications on different subjects. The 
value of the publications purchased during the year including the cost 

of Newspapers/magazines etc. was Rs. 12,531.10 approximately. In 

addition, the Govt. publications of the value of Rs. 4962.02 were 

purchased. : 

The Committee undertook a study tour of Delhi, Orissa, West 

Bengal and Sikkim and discussed with the counterpart Committees matter 

of common inferest. The Committee also studied working of Libraries 

as also the method of selection of books for the respective Libraries. 

Meetings Held apd Business Transacted 

Details regarding the date of meetings held, number of members 

present and business transacted in each meeting, are given below :-— 

Sr. Tate - No.of Business Transacted 
No. Members 

present 

1 2 3 4 

. 1. 7-5-1980. - 3 .—Research Officer explained to the members 
the scope and functions of the Commitice. 
.A letter recd. from Sh. Mool Chand Jain, 
Leader of Opposition was placcd before 
the Committee. "पाए Committes recom- 
mended for purchasing the book-as sug- 

. gested by 8h. Mool -Chand Jain. 

-
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1 2 3 

2, 14-5-1980- 57 

' ot 

3, 4-6-1980 ' 6 

A 

टू 4, 25-6-1980 6 

b 
5. 2-7-1980 4 

3 ) 

6. 23.7.1980 . 3 

Er_f-' 

7. 7-8-1980 . 5 

| 

. 8-8-1980 . 5 

(1) The Committee- decided to_write. to the 
Booksellers that how much discouiit they 
would allow eon the English’iHindi and 
tirdu books during the year 1980-81 

(i) The Committec also decided that the 
booksellers may be asked to inlimate the 
price of Psycologist, Sunday and Ravivar 
magazines and the matter be placed in the 
next meeting. 

(i} The Committee decided that the Director, 
Health Services, Ayurvedic and Registrar 
Homoeopathic may be called in the next 
meeting for suggesting usaful hooks for 
the Library. 

(it) The Commitiee recommended that Science 
" today, Ravivar and Suzda¥*niagazines 

bz purchased for the library 

(i) . The Committee approved the amendments 
made in the forms of the Library riles 

| 

(iv) The Committee also acproved the fist 
एव booksellers for invitinz quotations, 

The Committee passcd a resolution एप the 
sad and sudden demise of Sh. V. V. Giri, 
Ex-President of India and Sh. Sanjay 
Gandhi, M.P. 

(i) The Committee scrutinised the quotations 
recd, from the various booksellers and 
accepted the rates for पीठ purchase. of 
books during the- year. 

एफ The Committee also selected for purchas- 
ing 8 books on Aurvedic-and Homozo- 
pathic system of medizings 

(i) Letter recd. from the Secretary, Lok 
Sabha was placed befsre the Commitice. 
The Commitice deaded that Swami 
Aditya Vesh and Shri Jaadisi Kumar 
Baniwal MLL.A_ would join the celebration 
of the anuniversary of the setting up of 
Gandhiana. 

(iiy The Committee selected English/Hindi 
books out of those supplied by various 
booksellers and recommended for 
‘purchase. el Bt 

The Committee undertook an on the. spot 
study एवं law book Houses in Delhi and 
consulied a number of books and collected 
their .catalogue on Law books. 

The Committee selected Law books from 
the catalogue supplied by the booksellers 
and recommended for purchasing the 
same. नी न
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2 4 

10. 

11, 

13. 

14. 

15.. 

16. 

17, 

28-8-1980 

9-9-1980 
4 

25-9-1980 

5 
13-10-1980 

27-10-80 

8-11-30 

26-11-80 

2-12-80. 

24.12-30 

6 

5 

6 

6 

1 

&) The letters recd. from the various Members 
of the H.V.8. supgesting various books 
for the Library, werc placed before ihe 
Committee. 

' (i} The Committec decided to undertake a 
study tour of varicus States. 

(i) Letter recd. from फिट Deputy Secretary, 
West Bengal was placed before the Com- 
mittee. 

t . . 

हो) The Commitice selected the books 25 
sugpested by the M.L.As. and recommen- 
ded to purchase. 

The Commitige selected the books out 
of those supplied by the booksellers and 
recommended for purchasing the same. 

The Committee approved the draft tour 
programme commencing from 8th Decc- 

, .. mber, 19810. . 
r 

(i) Suggestions recd. from vartous M.L.As. 
and pamphlet entitled “Public Enter- 
prices in India® were placed before the 
Commiitee. 

ही) The Committee selected other book s and 
recommended for purchasing the same. 

The Commitiec discussed with the Library 
Committee of the west Bengal Legislative 
Assembly the matter of common interests. 

The Committee was apprised about the 
excess and surrender in respect of grant 
to the Library and the Committee decided 
that no amount be surrendered at this 
st:lge. 

() The Conunittee selected and recommended 
the books for purchasing the same. 

(i) Kccging in view the Session of Vidhan 

Sabha पाए Commitiee decided to postpone 
its study tour and decided to pndertake it 
in the month एवं Jan., 1981, 

(i) The Committes. approved the tour 
programime from 2nd Feb.; 1981 of various 
States. 

हो) The Committee selected atrd recommended 
the books for purchasing the same. 

(i) The Committec recommended the books 
for purchasing tac same. - 

(i) The Commitree held discussion with Dr. 
Kushwaha, Head of Economics Deptt. 
Punjab University for purchasing books 
on Agri., Capital Industry and technology. 

3
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1 2 3 - . 3 4« 

(i) The Committce selected शाप fecommended 
" the books for purchasing the same.. 

20. 30-1-81 5 (i) The Commitiee selected ard recommended 
r " the books for purchasing. the same, r 

(] . . के 
-+ 

21, 2-2-81 _ *s 4 The Committee framed the questionnaire 
(Mew Delhi) for discussion with the ecunterpart Com- 

mittees of the States to be visited during 
the study tour of the Committee. 

22, 5.2-81 3 ' The Committee’* discussed with the ' 
Bhubhnshwer Library, Committes, Urwissa- Legislative 

Assembly, matters of common intérest, 

23. 6-2-81 3 The ‘Commitiee reviewed the discussion 
(Puri) held with the Library Committee, Orissa 

Legislative Assembly. - 

24, 7-2-81 3 The Cuo_mm':‘ttec held dl‘SL‘u‘bSI'O‘I'I_ on matters 
(Calcutea) of common interest with the Chairman 

of Library Committee of West Bangal 
Legislative Assembly. The Committee 
also visited the Library of West Bengal 
Legislative Assembly. 

25, 10-2.81 3 ‘The Committee discussed with the Deputy 
(Gangtok) Speaker, Sikkim Vidhan Sabha maitess of 

common interest. 

26. #3-2-81 - 3 -« “The Committee reviewed the discussion 
(Siliguri) held with the Speaker, West Bengal and 

. Deputy Speaker, Sikkim Legislative 
Assémbly. . . 

उन, 16-7-81 . 3 न. The Commiltes reviewved the discussion 
{New Delhi) held during the study tour, 

28, 20.2-81 5 The Committee selected the 9005 for 
* purchasing th‘-c same. 

29, 3-3-81 4 The Cormittec sclected the books लि 
purchasing the same. 

The Committece on Petitions W r 

. The Committec ‘consisting of five members of the - Haryana 
Vidhan Sabha was nominated by the Speaker on 5th July, 1980 for (व 
9th Session of the Fifth Vidhan Sabha (held in the month of July, 1980). 

The names of the members of the Committee amt the number of 

-
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meetings attended by each one of them are given below :— 

Sr. _ Name of the member No. of m_fi—_fi_w——*_r—-_fi——wfi—#_mc”en"n”gs' 

No. - attended 

1." 'Sh. Kanwar-Vijai एंड 'Singh " (Deputy Speaker) Nil 
Ex-officio 

. Chairman 

2. "Sh. Hira'Nand Arya . Member Nit 

3. 5. Fateh Chand शाप Member 2 

4. "Swaini Aditya Vesh Member ., 2 

5. - Ch! Shakriillah - Member " Nil 

~Meetings " held and Business Transacted 

*2. 'Theé'dates of meetings; the number of members present and 
the business transgcted-at each meeting are given below :(— 

. 
' ) 

Sr. Date of meeting ~ Number of Business Transacted 

+No. members - 
_— . v~ 1 MWpresent | 

. o P ’ 3 ) 

1, 28th November, 1930 2" Discussion regarding scope and functions 

’ of the Committee, 

2, 8th ‘December, 1980 2 Discussion regarding scope and functions 

e T of the Committee angd to suggest ways and 

Mo i, ot means गज its effective functioning: 

! 

. . ‘Proceedings 

3. A record-of-the preceedings of the meetings of the Committee 

has been kept in the Haryana Vidhan Sabha Secretariat. 

न 

दा. The Committee on Petitions consisting of the following members 

was nothinated by the Hon’ble Speaker on 13th December, 1980 for the 

190t80h)Se55i0n of the Fifth Vidhan Sabha (held in the month of December, 

1 . 

1. Sh. Kanwar Vijai Pal Singh (Deputy Speaker) 

P ’ Ex-officic Chairman 

" 2. कप सच Nand Arya ~Member 

3. हा, Fateh Chand Vi) 

4. Swami Aditya Vesh 

5. Ch. Shakrullah 

a3 

3 

कक 

“The .Committee did not hold any meeting during its tenure. 

- . 

11104H.V.S—H.G.P., Chd. 


